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MINISTRY OF RAILWAYS
(Eastern Railway)
NOTIFICATION

Kolkata, the 18th February, 2026

S.0. 936(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (Eastern
Railway), S.0. No. 5122(E) dated 28th October, 2025 published in Gazette of India, Extraordinary, Part-II- Section-(3)
-Sub Section (ii) on 12th November, 2025 (hereinafter referred to as the said notification) under sub-section (1) of
section 20A of the Railways Act, 1989, (as amended vide the Railways (Amendment) Act, 2008) (hereinafter referred
to as the said Act), the Central Government, declared its intention to acquire the land specified in the Schedule annexed
to the said notification, is required for the purpose of execution, maintenance and operation of the Special Railway
Project namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs on Indian
Railway - DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal;

And, whereas, the substance of the said notification was published in the daily newspapers namely,
“Anandabazar Patrika” (Bengali edition), “Prabhat Khabar” (Hindi edition) and “The Times of India" (English edition)
on 26th November, 2025 under sub-section (4) of section 20A of the said Act;

And, whereas, no objection on behalf of Interested Persons were received by the Competent Authority within
the stipulated period of 30 days under section 20A of the said act;

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of said the report of the Competent Authority in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the
Schedule given below shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the Schedule given below
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the proposed Special Railway Project,
namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs on Indian Railway -
DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal.

Name of District- Hooghly

SL PS Mouza Plot Specific | Type | Natur Acquired Area Owner
No. with JL Portion of e of Acre | Hectare
No. Land Land

LC GATE NO. 34/C/E AT IR KM 38/1-3 BETWEEN MADHUSUDANPUR & CHANDANPUR STN.

1 HARIPAL | DANK-109 | 866 | SOUTH | PVT | SALI | 0.200 | 0.0809 | ATUL CHANDRA

-EAST KHARA SON OF NEPAL
CHANDRA, NIZ
KASINATH KHARA SON
OF SATISH CHANDRA,
NIZ

TARAK CHANDRA
KHARA SON OF

SATISH CHANDRA, NIZ
RAJKUMAR SINGHA
SON OF CHANDRAHAS
SINGHA, NIZ

MITHU GHOSH WIFE OF
NIHAR RANJAN
GHOSH, NIZ

874 | SOUTH | PVT | SALI | 0.010 | 0.0040 | MAHADEV GHOSH SON
-EAST OF TINKARI GHOSH,
NIZ

875 | SOUTH | PVT | SALI | 0.130 | 0.0526 | AJAY KUMAR MAITRA
-EAST SON OF SUDHIR
CHANDRA MAITRA,
NIZ
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NABIN MAITRA SON OF
SUKDEB MAITRA, NIZ

RABINDRA NATH
MAITRA SON OF
SUKDEB MAITRA, NIZ

876

NORTH
-WEST

PVT

SALI

0.005

0.0020

GUIRAM MAL SON OF
GADHADHOR MAL, NIZ

NIBARAN CHANDRA
MALIK SON OF
MATILAL MALIK, NIZ

DASURATHI MALIK
SON OF GUIRAM
MALIK, NIZ

877

NORTH
-WEST

PVT

SALI

0.245

0.0992

KANAILAL GHOSH SON
OF TINKARI GHOSH,
NIZ

KESTA GHOSH SON OF
TINKARI GHOSH, NIZ

GOSTHA GHOSH SON
OF TINKARI GHOSH,
NIZ

GOURCHANDRA
GHOSH SON OF
TINKARI GHOSH, NIZ

BIJAY GHOSH SON OF
TINKARI GHOSH, NIZ

MAHADEV GHOSH,
SON OF TINKARI
GHOSH, NIZ

NABAKUMAR GHOSH,
SON OF BISTU GHOSH,
NIZ

RAMCHANDRA GHOSH,
SON OF BISTU GHOSH,
NIZ

LAXMAN CHANDRA
GHOSH, SON OF BISTU
GHOSH, NIZ

NIMAI GHOSH, SON OF
BHOLANATH GHOSH,
NIZ

878

NORTH
-WEST

PVT

SALI

0.005

0.0020

ANANDAMAYI BELEL
DAUGHTER OF
SAILENDRANATH, NIZ

879

SOUTH

PVT

SALI

0.080

0.0324

JANMANATH BELEL
SON OF SAILENDRA
BELEL, NIZ

DIBAKAR BELEL SON
OF SAILENDR BELEL,
NIZ

BHABENDRA NATH
BELEL SON OF
SAILENDRA BELEL, NIZ

JATINDARNATH BELEL
SON OF MIHILAL
BELEL, NIZ

SHYAMAPADA BELEL
SON OF SAILENDRA
BELEL, NIZ

SANAT KUMAR BELEL
SON OF SAILENDRA
BELEL, NIZ

SUKUMAR BELEL SON
OF SAILENDRA BELEL,
NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Natur
e of
Land

Acquired Area

Acre

Hectare

Owner

SUDHANYA CHARAN
BELEL, SON OF
MIHILAL BELEL, NIZ

BIKRAMIIT GHOSH,
SON OF GABINDAPADA
GHOSH, NIZ

880

MIDDL

PVT

SALI

0.215

0.0870

BHABENDRANATH
BELEL SON OF
SAILENDRA BELEL, NIZ

JATINDAR NATH BELEL
SON OF MIHILAL
BELEL, NIZ

SUDHANYA CHARAN
BELEL, SON OF
MIHILAL BELEL, NIZ

BIKRAMIIT GHOSH,
SON OF GABINDAPADA
GHOSH, NIZ

882

SOUTH

WESTE
RN

PVT

SALI

0.005

0.0020

MAHADEV GHOSH,
SON OF TINKARI
GHOSH, NIZ

883

MIDDL

PVT

SALI

0.145

0.0587

HARADHAN MAL SON
OF SASHIBHUSHAN
MAL, NIZ

884

MIDDL

PVT

SALI

0.095

0.0384

NISIKANTA GHOSH
SON OF TARAPADA
GHOSH, NIZ

SANTOSH KUMAR
GHOSH SON OF
TARAPADA GHOSH,
NIZ

885

NORTH
-EAST

PVT

SALI

0.085

0.0344

HARADHAN MAL SON
OF SASHIBHUSHAN
MAL, NIZ

887

NORTH
-EAST

PVT

SALI

0.025

0.0101

DURYADHAN SANTRA
SON OF GOUR
CHANDRA SANTRA,
NIZ

NIMAI SANTRA SON OF
MADAN SANTRA, NIZ

BISHNUPADA SANTRA
SON OF GAURMOHAN
SANTRA, NIZ

SUBAL SANTRA SON
OF BADAL SANTRA,
NIZ

SUFAL CHANDRA
MAITRA SON OF
KEBAL MAITRA, NIZ

SUSHIL SANTRA SON
OF BADAL SANTRA,
NIZ

MANARANJAN GHOSH
SON OF JAYDEB, NIZ

SUSHIL GHOSH SON OF
JAYDEB, NIZ

888

MIDDL

PVT

SALI

0.110

0.0445

KANAILAL GHOSH SON
OF TINKARI GHOSH,
NIZ

KRISHNAPADA GHOSH
SON OF TINKARI
GHOSH, NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Natur
e of
Land

Acquired Area

Acre

Hectare

Owner

GOSTHA GHOSH, SON
OF TINKARI GHOSH,
NIZ

GOUR CHANDRA
GHOSH SON OF
TINKARI GHOSH, NIZ

BIJAY GHOSH, SON OF
TINKARI GHOSH, NIZ

MAHADEV GHOSH SON
OF TINKARI GHOSH,
NIZ

NABAKUMAR GHOSH,
SON OF BISTU GHOSH,
NIZ

RAMCHANDRA GHOSH,
SON OF BISTU GHOSH,
NIZ

LAXMAN CHANDRA
GHOSH, SON OF BISTU
GHOSH, NIZ

NIMAI GHOSH, SON OF
BHOLANATH GHOSH,
NIZ

889

WEST

PVT

SALI

0.005

0.0020

RADHARANI GHOSH
DAUGHTER OF
SAILENDRA NATH
GHOSH, NIZ

SUDHANYA CHARAN
BELEL SON OF
MIHILAL BELEL, NIZ

BAIDYANATH MALIK
SON OF DULAL
CHANDRA MALIK, NIZ

SHAMBHUNATH
MALIK SON OF DULAL
CHANDRA MALIK, NIZ

890

S-E

PVT

SALI

0.165

0.0668

RADHARANI GHOSH
DAUGHTER OF
SAILENDRA NATH
GHOSH, NIZ

SUDHANYA CHARAN
BELEL SON OF
MIHILAL BELEL, NIZ

BAIDYANATH MALIK
SON OF DULAL
CHANDRA MALIK, NIZ

SHAMBHUNATH
MALIK, SON OF DULAL
CHANDRA MALIK, NIZ

1044

MIDDL

GOVT

BAN
DH

0.125

0.0506

COLLECTOR SON OF
GOVERNMENT OF
WEST BENGAL, NIZ

1052

NORTH

PVT

SALI

0.045

0.0182

PARITOSH DHARA SON
OF THATAN DHARA,
NIZ

1074

SOUTH

PVT

SALI

0.320

0.1295

ABDUL KADER
MONDAL, SON OF
ABDUL MUIJID
MONDAL, NIZ

ABDUL GAFUR
MONDAL SON OF
ABDUL MUJID
MONDAL, NIZ

SIRAJUL ISHLAM
MONDAL, SON OF
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Natur
e of
Land

Acquired Area

Acre

Hectare

Owner

TAHAR BOKS MONDAL,
NIZ

SIRAJUDDOULA
SARKAR, SON OF
ABDUL RAUF SARKAR,
NIZ

KUSH MURMMU SON
OF METHAR MURMMU,
NIZ

1076

NORTH

PVT

SALI

0.030

0.0121

ANWAR ALI MALLIK,
SON OF MOKTAR
MALLIK, NIZ

MANNAN ALI MALLIK
SON OF MOKTAR
MALLIK, NIZ

ABDUR RAHAMAN
SARKAR SON OF
MANIJUR ALI SARKAR,
NIZ

ROHUL AJIM MALLIK
SON OF MOKTAR
MALLIK, NIZ

SURATAN BIBI WIFE OF
MOKTAR ALI MALLIK,
NIZ

NUR ISHLAM MALLIK
SON OF ANAHAR ALI
MALLIK, NIZ

SAIDUL ISHLAM
MALLIK SON OF
ANAHAR ALI MALLIK,
NIZ

IBRAHIM MALLIK, SON
OF ANAHAR ALI
MALLIK, NIZ

AKKASH MALLIK, SON
OF ANAHAR ALI
MALLIK, NIZ

ASMA BEGAM WIFE OF
SEKH ALAUDDIN, NIZ

SEKH RAHIMA, WIFE
OF SEKH BASIRUL
HAK, NIZ

AYESHA BEGAM WIFE
OF SEKH ISHMAIL, NIZ

1077

NORTH

PVT

SALI

0.035

0.0142

NIYAMAL HAK SON OF
SULTAN ALI MONDAL,
NIZ

1078

NORTH
-EAST

PVT

SALI

0.310

0.1255

SEKH JALAL AHMMAD
SON OF BAJRUL
ISHLAM MONDAL, NIZ

SEKH NAJRUL ISHLAM,
SON OF ABDUL
SATTAR, NIZ

SEKH SIRAJUDDIN
AHAMMAD, SON OF
HAFIJ RAHAMAN, NIZ

HAMIDA BEGAM
MONDAL, WIFE OF
HAF1IJ) RAHAMAN
MONDAL, NIZ

MIRAJUDDIN MONDAL,
SON OF HAFIJ
RAHAMAN MONDAL,
NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Natur
e of
Land

Acquired Area

Acre

Hectare

Owner

GIYASUDDIN MONDAL,
SON OF HAF1J
RAHAMAN MONDAL,
NIZ

LUTFANNESHA BEGAM
WIFE OF ABDUL HAK,
NIZ

1079

NORTH
-EAST

PVT

SALI

0.085

0.0344

ABDUL KASEM
MALLIK SON OF
ABDUL
RASHIDMALLIK, NIZ

1080

WEST

PVT

SALI

0.310

0.1255

ANWAR ALI MALLIK,
SON OF MOKTAR
MALLIK, NIZ

MANNAN ALI MALLIK,
SON OF MOKTAR ALI
MALLIK, NIZ

ABDUR RAHAMAN
SARKAR, SON OF
MANJUR ALIL NIZ

ROHUL AJIM MALLIK,
SON OF MOKTAR
MALLIK, NIZ

SURATAN BIBI, WIFE
OF MOKTAR ALI
MALLIK, NIZ

NUR ISHLAM MALLIK,
SON OF ANAHAR ALI
MALLIK, NIZ

SAIDUL ISHLAM
MALLIK SON OF
ANAHAR ALI MALLIK,
NIZ

IBRAHIM MALLIK, SON
OF ANAHAR ALI
MALLIK, NIZ

AKKASH MALLIK, SON
OF ANAHAR ALI
MALLIK, NIZ

ASMA BEGAM, WIFE OF
SEKH ALAUDDIN, NIZ

SEKH RAHIMA, WIFE
OF SEKH BASIRUL
HAK, NIZ

AYESHA BEGAM, WIFE
OF SEKH ISMAIL, NIZ

1087

N-W

PVT

SALI

0.025

0.0101

SEKH NAJRUL ISHLAM
SON OF ABDUL
SATTAR, NIZ

MABIYA KHATUN,
WIFE OF ABDUL HAF1J
MONDAL, NIZ

HAMIDA BEGAM
MONDAL, WIFE OF
HAF1IJ) RAHAMAN
MONDAL, NIZ

MIRAJUDDIN MONDAL,
SON OF HAF1J
RAHAMAN MONDAL,
NIZ

GIYASUDDIN MONDAL,
SON OF HAFIJ
RAHAMAN MONDAL,
NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot Specific | Type
Portion of
Land

Natur Acquired Area

e of Acre | Hectare
Land

Owner

LUTFANNESHA
BEGAM, WIFE OF
ABDUL HAK, NIZ

1088 | SOUTH

-EAST

PVT

SALI | 0.295 0.1194

SEKH SOUKAT ALI SON
OF OBED BOKSH, NIZ

1089 S-E PVT

SALI | 0.085 0.0344

SEKH NAJRUL ISHLAM
SON OF ABDUL
SATTAR, NIZ

MABIYA KHATUN,
WIFE OF ABDUL HAF1J
MONDAL, NIZ

HAMIDA BEGAM
MONDAL, WIFE OF
HAFIJ RAHAMAN
MONDAL, NIZ

MIRAJUDDIN MONDAL,
SON OF HAF1J
RAHAMAN MONDAL,
NIZ

GIYASUDDIN MONDAL,
SON OF HAF1J
RAHAMAN MONDAL,
NIZ

LUTFANNESHA
BEGAM, WIFE OF
ABDUL HAK, NIZ

1090 | MIDDL | PVT

SALI | 0.090 0.0364

AVAYPADA SAHA SON
OF AMENDRA NATH
SAHA, NIZ

UMAPADA SAHA
DAUGHTER OF
AMARENDRA SAHA,
NIZ

TARAPADA SAHA, SON
OF AMARENDRANATH
SAHA, NIZ

PASUPATI SAHA, SON
OF SURESH CHANDRA
SAHA, NIZ

LAXMINARAYAN SAHA
SON OF SURESH
CHANDRA SAHA, NIZ

SASADHAR SAHA, SON
OF AMARENDRA NATH
SAHA, NIZ

SHYAMAPADA SAHA,
SON OF
SURESHCHANDRA
SAHA, NIZ

886/11 | NORTH
91 -EAST

PVT

SALI | 0.095 0.0384

SAILENDRA NATH
GNOR SON OF HIRAN
CHANDRA GNOR, NIZ

SUDHANYA CHARAN
GNOR SON OF HIRAN
CHANDRA GNOR, NIZ

1074/1 | MIDDL
200 E

PVT

BAN
DH

0.050 0.0202

ABDUL KADER
MONDAL SON OF
ABDUL MUIJID
MONDAL, NIZ

GANESH CHANDRA DIG
SON OF
SADHUCHARAN DIG,
NIZ

RABIYAL HAK
MONDAL SON OF
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Natur
e of
Land

Acquired Area

Acre

Hectare

Owner

TAHAR BOKS MONDAL,
NIZ

SIRAJUL ISHLAM
MONDAL, SON OF
TAHAR BOKS MONDAL,
NIZ

SIRAJUDDOULA
SARKAR, SON OF
ABDUL RAUF SARKAR,
NIZ

1074/1
201

MIDDL

PVT

NALA

0.045

0.0182

ABDUL KADER
MONDAL SON OF
ABDUL MUJID
MONDAL, NIZ

GANESH CHANDRA DIG
SON OF
SADHUCHARAN DIG,
NIZ

RABIYAL HAK
MONDAL SON OF
TAHAR BOKS MONDAL,
NIZ

SIRAJUL ISHLAM
MONDAL, SON OF
TAHAR BOKS MONDAL,
NIZ

SIRAJUDDOULA
SARKAR, SON OF
ABDUL RAUF SARKAR,
NIZ

1090/1
206

MIDDL

PVT

BAN
DH

0.035

0.0142

AVAYPADA SAHA SON
OF AMENDRANATH
SAHA, NIZ

UMAPADA SAHA,
DAUGHTER OF
AMARENDRA NATH
SAHA, NIZ

TARAPADA SAHA SON
OF AMARENDRA NATH
SAHA, NIZ

PASUPATI SAHA, SON
OF SURESH CHANDRA
SAHA, NIZ

LAXMINARAYAN
SAHA, SON OF SURESH
CHANDRA SAHA, NIZ

LAXMINARAYAN
SAHA, SON OF SURESH
CHANDRA SAHA, NIZ

SASADHAR SAHA, SON
OF AMARENDRA NATH
SAHA, NIZ

SHYAMAPADA SAHA,
SON OF
SURESHCHANDRA
SAHA, NIZ

1090/1
207

MIDDL

PVT

NALA

0.030

0.0121

AVAYPADA SAHA SON
OF AMENDRANATH
SAHA, NIZ

UMAPADA SAHA,
DAUGHTER OF
AMARENDRA NATH
SAHA, NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot Specific

Portion

Type
of
Land

Natur Acquired Area

Owner

e of Acre

Land

Hectare

TARAPADA SAHA SON
OF AMARENDRA NATH
SAHA, NIZ

PASUPATI SAHA, SON
OF SURESH CHANDRA
SAHA, NIZ

LAXMINARAYAN
SAHA, SON OF SURESH
CHANDRA SAHA, NIZ

LAXMINARAYAN
SAHA, SON OF SURESH
CHANDRA SAHA, NIZ

SASADHAR SAHA, SON
OF AMARENDRA NATH
SAH A, NIZ

SHYAMAPADA SAHA,
SON OF SURESH
CHANDRA SAHA, NIZ

SL
No.

PS

Mouza with
JL No.

Plot

Specific
Portion

Type
of
Land

Natu
re of

ACQUIRED
AREA

OWNER

Land | ACRE | HECT

ARE

LC GATE NO. NO-31C/T AT IR KM 35/17-19 BETWEEN
MADHUSUDANPUR STN.

KAMARKUNDU &

MADHUSU
DANPUR-03

1542

MIDDLE

PVT

SALI | 0.200 0.0809

SITARAM GHOSH SON OF
BARADA PRASAD, NIZ

GOPAL CHANDRA MATI
SON OF MAHADEB, NIZ

MANJUSHRI MAL WIFE
OF BIDYUT, NIZ

RABIUL MALLIK SON OF
SIRAJUL, NIZ

MANASI GHOSH WIFE OF
BISHWAIJIT, NIZ

RAJSHANKAR GHOSH
SON OF BISHWAIIT, NIZ

PRAVAT KUMAR GHOSH
SON OF SITARAM, NIZ

1543

EAST

PVT

SALI | 0.040 0.0162

MANASA RAM GHOSH
SON OF KRISHNA
CHANDRA, NIZ

SUSHANTA KOLE SON OF
SAHADEB, NIZ

KARTICK CHANDRA
KOLE, SON OF
MAHADEB, NIZ

ANIL KOLE, SON OF
MAHADEB, NIZ

SUNIL KOLE, SON OF
MAHADEB, NIZ

PRASHANT KOLE, SON
OF MAHADEB, NIZ

GITARANI MAITY,
DAUGHTER OF
MAHADEB, NIZ

KRISHNA SATRA, SON OF
MAHADEB, NIZ

1544

EAST

PVT

SALI | 0.055 0.0223

MANASA RAM GHOSH
SON OF KRISHNA
CHANDRA, NIZ

SUSHANTA KOLE SON OF
SAHADEB, NIZ
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NIR PS
No.

Mouza with
JL No.

Plot

Natu
re of

Specific Type
Portion of

ACQUIRED
AREA

Land | Land | ACRE | HECT

ARE

OWNER

KARTICK CHANDRA
KOLE, SON OF
MAHADEB, NIZ

ANIL KOLE, SON OF
MAHADEB, NIZ

SUNIL KOLE, SON OF
MAHADEB, NIZ

PRASHANT KOLE, SON
OF MAHADEB, NIZ

GITARANI MAITY,
DAUGHTER OF
MAHADEB, NIZ

KRISHNA SATRA, SON OF
MAHADEB, NIZ

1545

MIDDLE PVT SALI | 0.055 0.0223

SUSHANTA KOLE, SON
OF SAHADEB, NIZ

KARTICK CHANDRA
KOLE, SON OF
MAHADEB, NIZ

ANIL KOLE, SON OF
MAHADEB, NIZ

SUNIL KOLE SON OF
MAHADEB, NIZ

PRASHANT KOLE SON OF
MAHADEB, NIZ

GITARANI MAITY,
DAUGHTER OF
MAHADEB, NIZ

KRISHNA SATRA SON OF
MAHADEB, NIZ

1546

NORTH-
WEST

PVT SALI | 0.080 0.0324

SHIKHA RANI KOLE,
DAUGHTER OF
MAHADEB, NIZ

SUSHANTA KOLE SON OF
SAHADEB, NIZ

KARTICK CHANDRA
KOLE, SON OF
MAHADEB, NIZ

ANIL KOLE, SON OF
MAHADEB, NIZ

SUNIL KOLE, SON OF
MAHADEB, NIZ

PRASHANTA KOLE SON
OF MAHADEB, NIZ

GITARANI MAITY,
DAUGHTER OF
MAHADEB, NIZ

KRISHNA SATRA, SON OF
MAHADEB, NIZ

1547

NORTH-
WEST

PVT SALI | 0.010 0.0040

SHRIKANTA DAS SON OF
SHASHI BHUSAN, NIZ

RABINDRANATH DAS
SON OF KANTA, NIZ

AJAY KUMAR DAS SON
OF SHRIKANTA, NIZ
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SL
No.

PS

Mouza
with JL
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

ACQUIRED
AREA

ACRE HEC
TARE

OWNER

LC GATE N

0. NO-31C/T AT IR KM 35/17-19

BETWEEN KAMARKUNDU

MADHUSUDANPUR STN.

&

HARIPAL

KINKARB
ATI-116

66

NORTH-
EAST

PVT

SUNA

0.275 0.1113

GOPAL CHANDRA
RAI SON OF TARAK
CHANDRA, NIZ

67

MIDDLE

PVT

SALI

0.180 0.0728

GANESH GHOSH
SON OF
FANINDRANATH,
NIZ

DASI BALA GHOSH
WIFE OF
SACHINDRA NATH,
NIZ

DEBENDRA NATH
GHOSH SON OF
FANINDRANATH,
NIZ

NARENDRA GHOSH
SON OF
FANINDRANATH,
NIZ

SURYANARAYAN
GHOSH SON OF
DEBENDRANATH
NIZ

SURYANARAYAN
GHOSH SON OF
DEBENDRANATH
NIZ

68

SOUTH-
WESTERN

PVT

SALI

0.015 0.0061

SUSHANT KUMAR
GHOSH SON OF
KASHINATH, NIZ

MOUSUMI GHOSH
WIFE OF SUSHANT,
NIZ

69

NORTH-
EAST

PVT

SALI

0.165 0.0668

PRAKASH PAL SON
OF GOSHTO
BEHARI, NIZ

PRASAD PAL, SON
OF GOSHTO _NIZ

PRAHLAD PAL SON
OF GOSHTO
BEHARI NIZ

BIJAY PAL SON OF
GOSHTO, NIZ

ANIMESH PAL SON
OF HARADHAN, NIZ

HIMANGSHU PAL
SON OF PRAKASH
CHANDRA, NIZ

DEBASHIS PAL SON
OF PRAKASH, NIZ

SOUMEN PAL SON
OF PRAKASH, NIZ

SUBRATA PAL SON
OF BIJAY, NIZ

70

SOUTH-
WESTERN

PVT

SALI

0.135 0.0546

PANCHANAN KOLE
SON OF
CHHAKULAL, NIZ

SUNIL KUMAR
KOLE SON OF
DHIRENDRA NATH,
NIZ

UTTAM KUMAR
KOLE SON OF
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SL PS Mouza Plot Specific Type | Nature ACQUIRED OWNER
No. with JL Portion of of Land AREA

No. Land ACRE HEC
TARE

DHIRENDRA NATH,
NIZ

DILIP KUMAR KOLE
SON OF
DHIRENDRA NATH,
NIZ

ASHOK KUMAR
KOLE SON OF
DHIRENDRA NATH,
NIZ

30 SOUTH- PVT | SALI 0.365 | 0.1477 | KALYANI MOYEE
WESTERN KARMAKAR WIFE
OF SUDHIR
CHANDRA, NIZ
PRASAD PAL SON
OF GOSHTO, NIZ
PRAHLAD PAL SON
OF GOSHTO
BEHARI, NIZ
SUKHENDU
BIKASH PAL SON
OF GOSHTO
BEHARI, NIZ

GITA KOLE WIFE
OF
RABINDRANATH,
NIZ

81 NORTH PVT | SALI 0.140 | 0.0567 | PRAHLAD PAL SON
OF GOSHTO
BEHARI, NIZ
ANIMESH PAL SON
OF HARADHAN, NIZ
32 NORTH- PVT | BEEL | 0.035 | 0.0142 | JUDHISTHIR

EAST GHOSH SON OF
KALIPADA, NIZ

85 NORTH- PVT | SALI 0.025 | 0.0101 | SUKUMAR

EAST KARMAKAR SON
OF SUDHIR
CHANDRA, NIZ

87 NORTH- PVT | SALI 0.095 | 0.0384 | KALIPADA KOLE
EAST SON OF
CHHAKULAL, NIZ
PANCHANAN KOLE
SON OF
CHHAKULAL, NIZ
SANTOSH KOLE
SON OF
CHHAKULAL, NIZ
165 MIDDLE | GOVT | BAND | 0.045 | 0.0182 | COLLECTOR SON
H OF GOVT,OF W.B,
NIZ

11/369 | NORTH- PVT | SALI 0.015 | 0.0061 | SHYAMAL KUMAR
EAST MAL SON OF
GYANENDRA
NATH, NIZ

79/821 | SOUTH- PVT | SALI 0.030 | 0.0121 | AMARENDRA
WESTERN NATH BASU
MALLIK SON OF
NAGENDRANATH,
NIZ

[F. No. W(3)420/1/DFC/ VOL.III/A]
VIKRAM GUPTA, Principal Chief Engineer
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NOTIFICATION
Kolkata, the 18th February, 2026

S.0. 937(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (Eastern
Railway), S.0. No. 5123(E) dated 28th October, 2025 published in Gazette of India, Extraordinary, Part-II- Section-(3)
-Sub Section (ii) on 12th November, 2025 (hereinafter referred to as the said notification) under sub-section (1) of
section 20A of the Railways Act, 1989, (as amended vide the Railways (Amendment) Act, 2008) (hereinafter referred
to as the said Act), the Central Government, declared its intention to acquire the land specified in the Schedule annexed
to the said notification, is required for the purpose of execution, maintenance and operation of the Special Railway
Project namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs on Indian
Railway - DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal;

And, whereas, the substance of the said notification was published in the daily newspapers namely,
“Anandabazar Patrika” (Bengali edition), “Prabhat Khabar” (Hindi edition) and “The Times of India" (English edition)
on 26th November, 2025 under sub-section (4) of section 20A of the said Act;

And, whereas, no objection on behalf of Interested Persons were received by the Competent Authority within
the stipulated period of 30 days under section 20A of the said act;

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of said the report of the Competent Authority in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the
Schedule given below shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the Schedule given below
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the proposed Special Railway Project,
namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs on Indian Railway -
DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal.

Name of District- Hooghly

SL PS Mouza Plot Specific Type | Nature Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land
NO. 16B & 17C AT IR KM 21/13-15 BETWEEN JANAI ROAD & BEGAMPUR STN.
1 CHAND | PANCHG 1568 | SOUTH- PVT BASTU | 0.010 | 0.0040 JITENDRA DAS
ITALA HORA-80 EAST SON OF PARESH,
CORNER NIZ

DHANAPATI DAS
SON OF PARESH
CHANDRA, NIZ
SUCHITRA RANI
PAL WIFE OF
SUSHIL KUMAR,
NIZ

HARADHAN DAS
SON OF
PROFULLO, NIZ
SURYADEB BAG
SON OF
SURENDRA, NIZ
GOPAL BAG SON
OF SURENDRA,
NIZ

PROTIMA ADAK
WIFE OF NABIN,
NIZ

TINKU DAS
PATRA WIFE OF
SHYAMSUNDAR,
NIZ
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Land
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Owner

1569

SOUTHERN
CORNER

PVT

DOBA

0.005 | 0.0020

ANILA DAS SON
OF RAJANI
KANTA, NIZ

NIRAPADA DAS
SON OF JUGAL
KRISHNA, NIZ

MAHADEB DAS
SON OF RAJANI
KANTA, NIZ

RADHA RANI
DASI WIFE OF
GOUR HAR, NIZ

RAMKRISHNA
DAS SON OF
JUGAL KISHOR,
NIZ

SANATAN DAS
SON OF JUGAL,
NIZ

SANTOSH KUMAR
DAS SON OF
RANTAN
CHANDAR, NIZ

ASIMA DAS WIFE
OF SHIBPRASAD,
NIZ

TANMAY KUMAR
DAS SON OF
SHIBPRASAD, NIZ

SHANKAR
PRASAD DAS SON
OF AMULLYA
CHARAN, NIZ

GHATESHWAR
DAS SON OF
NITAICHARAN,
NIZ

GANESH DAS SON

NITAICHARAN,
NIZ

MUNMUN DAS
WIFE OF
TANMAY, NIZ

JHUMA DAS WIFE
OF MANAS, NIZ

1570

MIDDLE

PVT

DOBA

0.095 | 0.0384

GHANSHYAM
DAS SON OF
AJITNATH, NIZ

JITENDRA DAS
SON OF PARESH,
NIZ

TUSHTACHARAN
DAS SON OF
MAHENDRANATH
,NIZ

DHANAPATI DAS
SON OF
PARESHCHANDR
A, NIZ

MOHAN
CHANDRA DAS
SON OF
MAHENDRANATH
,NIZ
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SL PS Mouza Plot Specific Type Nature Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

MOHAN LAL DAS
SON OF
MAHENDRANATH
, NIZ

RATAN CHANDAR
DAS SON OF
MAHENDRANATH
, NIZ

SUCHITRA RANI
PAL WIFE OF
SUSHIL KUMAR,
NIZ

HARADHAN DAS
SON OF
PROFULLO, NIZ

DALIM BALA DAS
WIFE OF
NAKULCHANDRA
, NIZ

SHISHIR KUMAR
SINGHA SON OF
NAKUL
CHANDRA, NIZ

DILIP KUMAR
DAS SON OF
NAKUL
CHANDRA, NIZ

RANJIT KUMAR
DAS SON OF
NAKUL
CHANDRA, NIZ

ASHWINI KUMAR
DAS. SON OF
NAKUL
CHANDRA, NIZ

ROHIT KUMAR
DAS SON OF
NAKUL
CHANDRA, NIZ

NABIN CHANDRA
ADAK SON OF
KARTICK
CHANDRA, NIZ

SUSHANTA DAS
SON OF JIBAN
KRISHNA, NIZ

GOPAL ADAK
SON OF DILIP,
NIZ

UTTAM ADAK
SON OF DILIP, NIZ

TARUN ADAK
SON OF DILIP,
NIZ

RAJBALLAV
ADAK SON OF
DILIP, NIZ

BHOLANATH DAS
SON OF
BISHNUPADA, NIZ

DIPANKAR DAS
SON OF
BHOLANATH, NIZ
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Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

SHIB SHANKAR
DAS SON OF
BHOLANATH, NIZ

BALLAV DAS SON
OF BHOLANATH,
NIZ

1572

NORTHERN

PVT

DOBA/
VITI

0.070

0.0283

ASHWINI KUMAR
DAS SON OF
NAKULCHANDRA
,NIZ

JUDHISTHIR
ADAK SON OF
SHASHIBHUSAN,
NIZ

1573

NORTHERN

PVT

DOBA

0.070

0.0283

ARJUN CHANDRA
ADAK SON OF
SHASHI BHUSAN,
NIZ

JIBANCHANDRA
ADAK SON OF
GYANENDRANAT
H, NIZ

TARAPADA ADAK
SON OF
SIDDHESWAR,
NIZ

BALAICHANDRA
DHARA SON OF
KHETRAMOHAN,
NIZ

BHIM ADAK SON
OF KALI CHARAN,
NIZ

MADHUSUDAN
ADAK SON OF
DURGA CHARAN,
NIZ

JUDHISTHIR
ADAK SON OF
SHASHIBHUSAN,
NIZ

LAKSHMI KANTA
ADAK SON OF
DURGA CHARAN,
NIZ

SANTOSH ADAK
SON OF
SIDDHESWAR,
NIZ

SAR BALA DASI
SON OF
BASUDEB, NIZ

HARIHAR ADAK
SON OF DURGA
CHARAN, NIZ

KARTICK
CHANDRA
DHARA SON OF
HRISHIKESH, NIZ

NEPAL DHARA
SON OF
HRISHIKESH, NIZ

NIBARANI
DHARA WIFE OF
HRISHIKESH, NIZ
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with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

SHIKHA DHARA
WIFE OF
GOBINDO, NIZ

LAKSHMI DHARA
DAUGHTER OF
GOBINDO, NIZ

TIYASA DHARA
DAUGHTER OF
GOBINDO, NIZ

KANCHAN JETI
WIFE OF ABANI,
NIZ

ANANTA DHARA
SON OF GOPAL,
NIZ

JAYANTA DHARA
SON OF GOPAL,
NIZ

RUNA DHARA
DAUGHTER OF
GOPAL, NIZ

BELA DHARA
WIFE OF GOPAL,
NIZ

NIMAI CHANDRA
ADAK SON OF
MOHIT MOHAN,
NIZ

SANJAY ADAK
SON OF SANAT
KUMAR, NIZ

ANUP KUMAR
CHAKRABORTY
SON OF
SANATAN, NIZ

1574

SOUTHERN

PVT

DOBA

0.065

0.0263

JIBAN CHANDRA
ADAK SON OF
GYANENDRANAT
H, NIZ

DHARMADAS
SATRA SON OF
BHUSAN
CHANDRA, NIZ

NITAICHANDAR
DAS SON OF
ANJAN DAS, NIZ

ASIMA DAS SON
OF SHIBPRASAD,
NIZ

TANMAY KUMAR
DAS OF
SHIBPRASAD, NIZ

SHANKAR
PRASAD DAS OF
AMULLYA
CHARAN, NIZ

NIMAICHANDRA
ADAK SON OF
MOHIT MOHAN,
NIZ

SWAPAN KUMAR
DEY SON OF
HARADHAN, NIZ
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Land

Nature
of Land

Acquired Area

Acre Hectare
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SANDHYA DAS
WIFE OF
HARADHAN, NIZ

PRASHANT DEY
SON OF
HARADHAN, NIZ

JOYTSNA DEY
DAUGHTER OF
HARADHAN, NIZ

SUKUMAR DEY
SON OF
TARAPADA, NIZ

CHHABI SANTRA
SON OF
TARAPADA, NIZ

MANARANJAN
DEY SON OF
SUDHANYA, NIZ

MAHADEB DEY
SON OF
SUDHANYA, NIZ

SANJAY ADAK
SON OF SANAT
KUMAR, NIZ

1595

SOUTHERN

PVT

BASTU

0.005 | 0.0020

GOBARDHAN
DAS, SON OF
BIPIN BEHARI,
NIZ

JHARESHWAR
DAS SON OF
BIPIN BEHARI,
NIZ

1601

SOUTHERN

PVT

DOBA

0.055 | 0.0223

PANCHANAN
KOLE SON OF
KAPILCHANDRA,
NIZ

MIRA KOLE WIFE
OF GOSTHO
BEHARI, NIZ

SATYACHARAN
KOLE SON OF
KAPILCHANDRA,
NIZ

RINA KOLE WIFE
OF ASHOK
KUMAR, NIZ

PRITI KOLE
DAUGHTER OF
ASHOK KUMAR,
NIZ

DIBYENDU KOLE
SON OF ASHOK
KUMAR, NIZ

1602

FULL

PVT

BHITI

0.080 | 0.0324

PANCHANAN
KOLE SON OF
KAPILCHANDRA,
NIZ

MIRA KOLE WIFE
OF GOSTHO
BEHARI, NIZ

SATYACHARAN
KOLE SON OF
KAPILCHANDRA,
NIZ
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No
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with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre Hectare

Owner

RINA KOLE WIFE
OF ASHOK
KUMAR, NIZ

PRITI KOLE
DAUGHTER OF
ASHOK KUMAR,
NIZ

DIBYENDU KOLE
SON OF ASHOK
KUMAR, NIZ

1603

NORTHERN

PVT

DANGA

0.020 | 0.0081

AROBINDO DAS
SON OF
BHADRESWAR,
NIZ

DIBAKAR
SANTRA SON OF
RAMNATH, NIZ

1604

NORTHERN

PVT

BHITI

0.010 | 0.0040

GOBARDHAN
DAS, SON OF
BIPIN BEHARI,
NIZ

JHARESHWAR
DAS SON OF
BIPIN BEHARI,
NIZ

1605

FULL

PVT

DOBA

0.070 | 0.0283

GOBARDHAN
DAS, SON OF
BIPIN BEHARI,
NIZ

JHARESHWAR
DAS SON OF
BIPIN BEHARI,
NIZ

1606

SOUTHERN

PVT

DOBA

0.100 | 0.0405

AROBINDO DAS
SON OF
BHADRESWAR,
NIZ

1607

EASTERN

PVT

DOBA

0.020 | 0.0081

AROBINDO DAS
SON OF
BHADRESWAR,
NIZ

1608

NORTH-
EAST
CORNER

PVT

DOBA

0.010 | 0.0040

KANAKBALA
KOLE WIFE OF
HARIDHAN, NIZ

KANAILAL KOLE
SON OF
MAHADEB
CHANDRA, NIZ

KRISHNA LAL
KOLE SON OF
GANGADHAR
KOLE, NIZ

GANGADHAR
KOLE SON OF
BHADRESWAR,
NIZ

JAHARLAL KOLE
SON OF
GADADHAR, NIZ

PANCHANAN
KOLE SON OF
GOBINDO, NIZ

PANNALAL KOLE
SON OF
GOBINDO, NIZ




84

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

SL
No
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Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

MATI BALA KOLE
WIFE OF
PANCHANAN, NIZ

GANGA BALA
KOLE, WIFE OF
CHUNILAL, NIZ

NIDHAN
CHANDRA KOLE,
SON OF
CHUNILAL, NIZ

JATINDAR NATH
KOLE, SON OF
CHUNILAL, NIZ

TAPASI DAS,
WIFE OF JOYDEB,
NIZ

JHARNA KOLE
WIFE OF
RAJPATI, NIZ

PARTHA KOLE
SON OF
PANCHANAN, NIZ

1619

NORTH-
EAST
CORNER

PVT

BHITI

0.005

0.0020

DHARMADAS
SATRA SON OF
BHUBAN
CHANDRA, NIZ

JAYASHRI DAS
WIFE OF BIJAY,
NIZ

MIRA KOLE WIFE
OF PRASHANT
KUMAR, NIZ

1621

SOUTHERN

PVT

KELA
BAGAN

0.125

0.0506

SUSHILA DAS
WIFE OF
GOBINDOCHAND
RA, NIZ

PADMABATI
SANTRA WIFE OF
SHOILENDRANAT
H, NIZ

SAMIR DAS SON
OF
GOBINDOCHAND
RA, NIZ

ASIT DAS SON OF
GOBINDOCHAND
RA, NIZ

SHANTANU DAS
SON OF NIMAI,
NIZ

PRIYA PAL WIFE
OF RATAN, NIZ

REKHA DAS SON
OF NIMAI NIZ

SOMA PAUT WIFE
OF NIRAPADA,
NIZ

1622

NORTHERN

PVT

BHITI

0.050

0.0202

PANNALAL KOLE
SON OF
GOBINDO, NIZ

NIDHAN
CHANDRA KOLE,
SON OF
CHUNILAL, NIZ
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SL PS Mouza Plot Specific Type Nature Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

JATINDAR NATH
KOLE, SON OF
CHUNILAL, NIZ

SOUMITRA KOLE
SON OF NIDHAN,
NIZ

PARTHA KOLE
SON OF
PANNALA, NIZ

1624 | FULL PVT BHITI 0.020 | 0.0081 JAYASHRI DAS
WIFE OF BIJAY,
NIZ

MIRA KOLE WIFE
OF PRASHANT
KUMAR, NIZ

1625 | SOUTHERN | PVT | PUKUR | 0.105 | 0.0425 | SUKUMAR
PAR BHANDARI SON
OF
SHOILENDRANAT
H, NIZ

ALPANA PARUI
WIFE OF
GURUPADA, NIZ

1626 | MIDDLE PVT | SUNA | 0.115 | 0.0465 | BEHALF OF THE
GOVT.OF WEST
BENGAL SON OF
UNION BOARD,
NIZ

1630 | NORTH- PVT DOBA 0.040 | 0.0162 KANAKBALA
WEST KOLE WIFE OF
CORNER HARIDHAN, NIZ

KANAILAL KOLE
SON OF
MAHADEB
CHANDRA, NIZ

KRISHNA LAL
KOLE SON OF
GANGADHAR, NIZ

GANGADHAR
KOLE SON OF
BHADRESWAR,
NIZ

JAHARLAL KOLE
SON OF
GANGADHAR, NIZ

PANNALAL KOLE
SON OF
GOBINDO, NIZ

PANNALAL KOLE
SON OF
GOBARDHAN, NIZ

PRAFULLO
KUMAR SINGHA
SON OF KISHORI
MOHAN, NIZ

JOGENDRA NATH
SINGHA SON OF
RADHA MOHAN,
NIZ

SOUMENDRAMO
HAN SINGHA SON
OF RADHA
MOHAN, NIZ
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GANGA BALA
KOLE, WIFE OF
CHUNILAL, NIZ

NIDHAN
CHANDRA KOLE,
SON OF
CHUNILAL, NIZ

JATINDAR NATH
KOLE, SON OF
CHUNILAL, NIZ

TAPASI DAS,
WIFE OF JOYDEB,
NIZ

JHARNA KOLE
WIFE OF
RAJPATI, NIZ

PARTHA KOLE
SON OF
PANCHANAN, NIZ

BELA RANI
SINGHA WIFE OF
SHIB CHANDRA,
NIZ

AJAY KUMAR
SINGHA SON OF
SHIB CHANDRA,
NIZ

SUJAY KUMAR
SINGHA SON OF
SHIB CHANDRA,
NIZ

SANJAY KUMAR
SINGHA SON OF
SHIB CHANDRA,
NIZ

JANMENJAY
KUMAR SINGHA
SON OF SHIB
CHANDRA, NIZ

AALO RAI WIFE
OF SAMAR, NIZ

SANCHAYITA
MITRA, WIFE OF
RAJIB, NIZ

NIBEDITA
MAJUMDAR WIFE
OF KALYAN, NIZ

SANGHITA
GHOSH, WIFE OF
SHYAMAL, NIZ

SUKUMAR
SINGHA SON OF
SHISHIR, NIZ

ALOK KUMAR
SINGHA SON OF
SHISHIR, NIZ

SHUKLA GHOSH
WIFE OF
PRASENJIT, NIZ

1631

NORTHERN
CORNER

PVT

BHITI

0.005

0.0020

KANAI KOLE SON
OF MAHADEB
CHANDRA, NIZ

KRISHNA LAL
KOLE SON OF
GANGADHAR, NIZ
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SL PS Mouza Plot Specific Type Nature Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

GANGADHAR
KOLE SON OF
BHADRESWAR,
NIZ

JAHARLAL KOLE
SON OF
GANGADHAR, NIZ

PANNALAL KOLE
SON OF
GOBINDO, NIZ

PANNALAL KOLE
SON OF
GOBARDHAN, NIZ

PRAFULLO
KUMAR SINGHA
SON OF KISHORI
MOHAN, NIZ

JOGENDRA NATH
SINGHA SON OF
RADHA MOHAN,
NIZ

SHISHIR KUMAR
SINGHA SON OF
KISHORI MOHAN,
NIZ

SOUMENDRAMO
HAN SINGHA SON
OF RADHA
MOHAN, NIZ

GANGA BALA
KOLE, WIFE OF
CHUNILAL, NIZ

NIDHAN
CHANDRA KOLE,
SON OF
CHUNILAL, NIZ

JATINDAR NATH
KOLE, SON OF
CHUNILAL, NIZ

TAPASI DAS,
WIFE OF JOYDEB,
NIZ

JHARNA KOLE
WIFE OF
RAJPATI,
MIRZAPUR
BANKIPUR,
SINGUR,
HOOGHLY

AALO RAI WIFE
OF SAMAR, NIZ

SANCHAYITA
MITRA, WIFE OF
RAJIB, NIZ

NIBEDITA
MAJUMDAR WIFE
OF KALYAN, NIZ

SANGHITA
GHOSH, WIFE OF
SHYAMAL, NIZ

PARTHA KOLE
SON OF
PANNALAL, NIZ

PRASHANT
KUMAR KOLE
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SON OF TULSI
CHARAN, NIZ

1908

FULL

PVT

DOBA

0.010

0.0040

ANILA BAG WIFE
OF ATUL
CHANDAR, NIZ

ANANDA BAG
SON OF ATUL
CHANDAR, NIZ

KHODAN
CHANDRA BAG
SON OF SUDHIR
CHANDRA, NIZ

GOKUL BAG SON
OF ATUL
CHANDAR, NIZ

JAYANTA BAG,
SON OF
NIRAPADA, NIZ

DURGA GHATI
SON OF SUREN,
NIZ

PANCHU BALA
PATRA WIFE OF
NARENDRA, NIZ

BALAI CHANDRA
BAG SON OF
ABINASH
CHANDRA, NIZ

JOGMAYA PATRA
WIFE OF
MANASA, NIZ

SATI BAG WIFE
OF NIRAPADA,
NIZ

SHISHUBALA
BAG WIFE OF
KANAI LAL, NIZ

MAHESWAR BAG
SON OF KANAI
LAL, NIZ

JALADHAR BAG
SON OF KANAI
LAL, NIZ

NIMAI BAG SON
OF KANAI LAL,
NIZ

BECHARANI
MALIK WIFE OF
TARAPADA, NIZ

SANDHYA DAS
WIFE OF
MANKAR, NIZ

RANU BAG WIFE
OF MADAN
CHANDRA, NIZ

SAMAR BAG SON
OF MADAN
CHANDRA, NIZ

SANATAN BAG
SON OF MADAN
CHANDRA, NIZ

KACHI BAG SON
OF MADAN
CHANDRA, NIZ
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Acre
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SANNYASHI BAG
SON OF MADAN
CHANDRA, NIZ

GOUTAM BAG
SON OF MOHAN,
NIZ

1909

NORTHERN

PVT

BHITI

0.015

0.0061

ANILA BAG WIFE
OF ATUL
CHANDAR, NIZ

ANANDA BAG
SON OF ATUL
CHANDAR, NIZ

KHODAN
CHANDRA BAG
SON OF SUDHIR
CHANDRA, NIZ

GOKUL BAG SON
OF ATUL
CHANDAR, NIZ

JAYANTA BAG,
SON OF
NIRAPADA, NIZ

DURGA GHATI
SON OF SUREN,
NIZ

PANCHU BALA
PATRA WIFE OF
NARENDRANATH,
NIZ

BALAI CHANDRA
BAG SON OF
ABINASH
CHANDRA, NIZ

JOGMAYA PATRA
WIFE OF
MANASA, NIZ

SATI BAG WIFE
OF NIRAPADA,
NIZ

SHISHUBALA
BAG WIFE OF
KANAI LAL, NIZ

MAHESWAR BAG
SON OF KANAI
LAL, NIZ

JALADHAR BAG
SON OF KANAI
LAL, NIZ

NIMAI BAG SON
OF KANAI LAL,
NIZ

BECHARANI
MALIK SON OF
TARAPADA, NIZ

SANDHYA DAS
WIFE OF
MANKAR, NIZ

RANU BAG WIFE
OF MADAN
CHANDRA, NIZ

SAMAR BAG SON
OF MADAN
CHANDRA, NIZ
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SANATAN BAG
SON OF MADAN
CHANDRA, NIZ

KACHI BAG SON
OF MADAN
CHANDRA, NIZ

SANNYASHI BAG
SON OF MADAN
CHANDRA, NIZ

GOUTAM BAG
SON OF MOHAN,
NIZ

1911

NORTHERN

PVT

DOBA

0.005

0.0020

GUIRAM PATRA
SON OF ISHAN
CHARAN, NIZ

JAHARLAL
PATRA SON OF
MUCHIRAM, NIZ

TARAPADA
PATRA SON OF
ISHAN CHARAN,
NIZ

DEBENDRANATH
PATRA SON OF
JOGENDRANATH,
NIZ

PARESH
CHANDRA PATRA
SON OF SHOILLO,
NIZ

PANCHKORI
PATRA SON OF
JOGENDRA, NIZ

FAKIR PATRA
SON OF
JOGENDRA, NIZ

BIJAYKUMAR
PATRA SON OF
MUNIRAM, NIZ

BHOLANATH
PATRA SON OF
BIPIN BEHARI,
NIZ

HIRALALPATRA
SON OF
MUNIRAM, NIZ

AMAR PATRA
SON OF
JAHARLAL, NIZ
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Land

Acquired Area
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NO.

16B & 17C AT IR KM 21/13-15 BETWEEN JANAI ROAD & BEGAMPUR STN.

2

CHAN
DITALA

ADAN-78

511

NORTH-EAST
CORNER

PVT

DOBA

0.005 0.0020

LAKSHMI
NARAYAN
GHOSH SON
OF BHOLA
NATH, NIZ

ASHOK
KUMAR
GHOSH SON
OF SUBAL,
NIZ

515

WESTERN

PVT

PAN
BARAJ

0.080 0.0324

AATH REET
SON OF
PASHUPATI,
NIZ

ASHOK
KUMAR
REET SON OF
PASHUPATI,
NIZ

KALPANA
REET SON OF
PASHUPATI,
NIZ

JAYDEB
REET SON OF
PASHUPATI,
NIZ

NABA
KUMAR
REET SON OF
PASHUPATI,
NIZ

BASUDEB
PAL SON OF
KRISHNA

MOHAN, NIZ

RUPKUMAR
REET SON OF
PASHUPATI,
NIZ

KHUDIRAM
PAL SON OF
KRISHNA
MOHAN, NIZ

SUPRIYA
REET WIFE
OF JAYDEB,
NIZ

516

WESTERN

PVT

PAN
BARAJ

0.035 0.0142

AATH REET
SON OF
PASHUPATI,
NIZ

ASHOK
KUMAR
REET, SON
OF
PASHUPATI,
NIZ

KALPANA
REET, WIFE
OF
PASHUPATI,
NIZ
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JAYDEB
REET SON OF
PASHUPAT,
NIZ

NABA
KUMAR
REET SON OF
PASHUPATI,
NIZ

RUPKUMAR
REET SON OF
PASHUPATI,
NIZ

517

FULL

PVT

DOBA

0.040 0.0162

AATH REET,
SON OF
PASHUPATI,
NIZ

ASHOK
KUMAR
REET SON OF
PASHUPATI,
NIZ

KALPANA
REET, WIFE
OF
PASHUPAT,
NIZ

JAYDEB
REET, SON
OF
PASHUPATI,
NIZ

NABA
KUMAR
REET SON OF
PASHUPATI,
NIZ

RUPKUMAR
REET, SON
OF
PASHUPATI,
NIZ

518

FULL

PVT

DOBA

0.050 0.0202

JAYDEB
REET, SON
OF
PASHUPATI,
NIZ

SUDHIR
CHANDRA
RANA, SON
OF GIRISH
CHANDRA,
NIZ

519

WESTERN

PVT

PAN
BARAJ

0.025 0.0101

JAYDEB
REET, SON
OF
PASHUPATI,
NIZ

SUDHIR
CHANDRA
RANA, SON
OF GIRISH
CHANDRA,
NIZ
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DIIP KUMAR
AASH SON
OF
SURENDRA,
NIZ

SUCHITRA
AASH WIFE
OF DILIP
KUMAR, NIZ

527

SOUTH-WEST
CORNER

PVT

DOBA

0.015

0.0061

PANCHANAN
PAL SON OF
NANILAL,
NIZ

528

FULL

PVT

KELA
BAGAN

0.030

0.0121

GUIRAM PAL,
SON OF
NANILAL,
NIZ

PANCHANAN
PAL SON OF
NANILAL,
NIZ

529

FULL

PVT

PAN
BARAJ

0.030

0.0121

BAIDYANAT
H GHOSH
SON OF
PANCHKORI,
NIZ

UTTAM
GHOSH SON
OF RANJAN,
NIZ

SK.MANSUR
ALI SON OF
SK.OHAB,
NIZ

ASHOK
GHOSH SON
OF
BAIDYANAT
H, NIZ

530

EASTERN

PVT

PAN
BARAJ

0.030

0.0121

BAIDYANAT
H GHOSH
SON OF
PANCHKORI,
NIZ

UTTAM
GHOSH SON
OF RANIJAN,
NIZ

SK.MANSUR
ALI SON OF
SK.OHAB,
NIZ

ASHOK
GHOSH SON
OF
BAIDYANAT
H, NIZ

532

NORTH-EAST
CORNER

PVT

SUNA

0.045

0.0182

GUIRAM PAL,
SON OF
NANILAL,
NIZ

533

MIDDLE

PVT

SUNA

0.115

0.0465

PANCHANAN
PAL SON OF
NANILAL,
NIZ
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539

NORTH-EAST
CORNER

PVT

PAN
BARAJ/
SUNA

0.005 0.0020

KISHORI
MOHAN DAS,
SON OF
PARSHU
MOHAN, NIZ

DASHARATH
I REET, SON
OF NIL MANI,
NIZ

FANINDRA
DAS SON OF
BARADA, NIZ

MANINDRA
NATH DAS
SON OF
BARADA
PRASAD, NIZ

JUGAL
CHANDRA
DAS, SON OF
PARSHU
MOHAN, NIZ

HARIHAR
DAS, SON OF
ANNADA,
NIZ

LAKSHMIKA
NTA DAS,
SON OF
RADHIKA
PRASAD, NIZ

KARTICK
CHANDRA
DAS SON OF
RADHIKA
PRASAD, NIZ

MANORAMA
DAS, WIFE
OF
AROBINDO,
NIZ

ASIT BARAN
DAS, SON OF
MANINDRA,
NIZ

RANJAN

KUMAR DAS
SON OF AJIT
KUMAR, NIZ

SOMNATH
REET, SON
OF
SADANANDA
,NIZ

GOLOK
BEHARI DAS,
SON OF
HARIHAR,
NIZ

ALOK
KUMAR DAS
SON OF
HARIHAR,
NIZ
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No with J.L. Land Land Acre Hectare
No.

GITA DAS,
WIFE OF
SUNIL
KUMAR, NIZ

SABITA
PARUI, WIFE
OF GOPAL,
NIZ

MANARNJAN
DAS SON OF

RABINDRAN
ATH, NIZ

DIPANKAR
DAS SON OF
RABINDRAN
ATH, NIZ

NIRANJAN
DAS SON OF
RABINDRAN
ATH, NIZ

542 NORTHERN PVT SUNA 0.145 0.0587 SK.AMIJET
SON OF
SK.LUTFAR
RAHMAN,
NIZ

SAROJ
SANTRA SON
OF SURYA,
NIZ

SHUBHA
SANTRA SON
OF
RAMKAMAL,
NIZ

543 NORTH-EAST | PVT SALI 0.125 0.0506 KISHORI
CORNER MOHAN DAS,
SON OF
PARSHU
MOHAN, NIZ

DASHARATH
I REET, SON
OF NIL MANI,
NIZ

FANINDRA
DAS SON OF
BARADA, NIZ

MANINDRA
NATH DAS
SON OF
BARADA
PRASAD, NIZ

JUGAL
CHANDRA
DAS, SON OF
PARSHU
MOHAN, NIZ

HARIHAR
DAS, SON OF
ANNADA,
NIZ

LAKSHMIKA
NTA DAS,
SON OF
RADHIKA
PRASAD, NIZ
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KARTICK
CHANDRA
DAS SON OF
RADHIKA
PRASAD, NIZ

MANORAMA
DAS, WIFE
OF
AROBINDO,
NIZ

ASIT BARAN
DAS, SON OF
MANINDRA,
NIZ

RANJAN

KUMAR DAS
SON OF AJIT
KUMAR, NIZ

SOMNATH
REET, SON
OF
SADANANDA
,NIZ

GOLOK
BEHARI DAS,
SON OF
HARIHAR,
NIZ

ALOK
KUMAR DAS
SON OF
HARIHAR,
NIZ

GITA DAS,
WIFE OF
SUNIL
KUMAR, NIZ

SABITA
PARUI, WIFE
OF GOPAL,
NIZ

MANARNJAN
DAS SON OF
RABINDRAN
ATH, NIZ

DIPANKAR
DAS SON OF
RABINDRAN
ATH, NIZ

NIRANJAN
DAS SON OF
RABINDRAN
ATH, NIZ

544

NORTH-EAST
CORNER

PVT

DOBA

0.005 0.0020

PANCHANAN
PAL SON OF
NANILAL,
NIZ

545

FULL

PVT

DOBA

0.050 0.0202

DASHARATH
I REET, SON
OF NIL MANI,
NIZ

NIRAPADA
DUTTA
HAMBIR SON
OF KARTICK
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Acquired Area
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CHANDRA,
NIZ

MAHADEB
CHANDRA
DUTTA
HAMBIR SON
OF KARTICK
CHANDRA,
NIZ

SOMNATH
REET, SON
OF
SADANANDA
,NIZ

546

SOUTH-WEST
CORNER

PVT

PAN
BARAJ

0.055

0.0223

DASHARATH
I REET, SON
OF NIL MANI,
NIZ

NIRAPADA
DUTTA
HAMBIR SON
OF KARTICK
CHANDRA,
NIZ

MAHADEB
CHANDRA
DUTTA
HAMBIR SON
OF KARTICK
CHANDRA,
NIZ

SOMNATH
REET, SON
OF
SADANANDA
,NIZ

547

SOUTHERN

PVT

PAN
BARAJ

0.040

0.0162

KASHINATH
PAL SON OF
MOHAN
CHANDRA,
NIZ

NARYAN PAL
SON OF
MOHAN
CHANDRA,
NIZ

SATYA
CHARAN PAL
SON OF
MOHAN
CHANDRA,
NIZ

548

SOUTH-WEST
CORNER

PVT

BHITI

0.010

0.0040

KASHINATH
PAL SON OF
MOHAN
CHANDRA,
NIZ

NARYAN PAL
SON OF
MOHAN
CHANDRA,
NIZ

SATYA
CHARAN PAL
SON OF
MOHAN
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CHANDRA,
NIZ

575

SOUTH-
EASTERN

PVT

PAN
BARAJ

0.065 0.0263

GOPAL
CHANDRA
DAS SON OF
GOBARDHAN
, NIZ

578

SOUTH-EAST
CORNER

PVT

SUNA

0.010 0.0040

RINA KOLE
WIFE OF
ASHOK, NIZ

PRITI KOLE
SON OF
ASHOK, NIZ

DIBYENDU
KOLE SON OF
ASHOK, NIZ

SUDHIR
KOLE SON OF
MAHADEB,
NIZ

DFCCIL SON
OF GOVT.OF
INDIA, NIZ

579

FULL

PVT

DOBA

0.030 0.0121

BILAS
CHANDRA
GHOSH SON
OF
PANCHKORI,
NIZ

BAIDYANAT
H GHOSH,
SON OF
PANCHKORI,
NIZ

RAGHU
NATH
GHOSH, SON
OF
PANCHKORI,
NIZ

DFCCIL, SON
OF GOVT.OF
INDIA, NIZ

580

SOUTH-EAST
CORNER

PVT

PAN
BARAJ

0.005 0.0020

BILAS
CHANDRA
GHOSH SON
OF
PANCHKORI,
NIZ

BAIDYANAT
H GHOSH,
SON OF
PANCHKORI,
NIZ

RAGHU
NATH
GHOSH SON
OF
PANCHKORI,
NIZ

581

EXCEPT
NORTH-WEST
CORNER

PVT

DOBA

0.095 0.0384

KARTICK
KOLE SON OF
SUDHIR
KRISHNA,
NIZ
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GANESH
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

DULAL
CHANDRA
KOLE, SON
OF
PURNACHAN
DRA, NIZ

PANCHU
CHARAN
KOLE, SON
OF KABIL
CHANDRA,
NIZ

MILAN BALA
DASI WIFE
OF
GOSHTHO,
NIZ

SATYA
CHARAN
KOLE SON OF
KABIL
CHANDRA,
NIZ

582

NORTH-WEST
CORNER

PVT

PAN
BARAJ

0.010

0.0040

KARTICK
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

GANESH
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

DULAL
CHANDRA
KOLE, SON
OF
PURNACHAN
DRA, NIZ

PANCHU
CHARAN
KOLE, SON
OF KABIL
CHANDRA,
NIZ

MILAN BALA
DASI WIFE
OF
GOSHTHO,
NIZ

SATYA
CHARAN
KOLE SON OF
KABIL
CHANDRA,
NIZ

MAHDEB
CHANDRA
KOLE SON OF
DULAL, NIZ
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583

NORTHERN

PVT

PAN
BARAJ

0.045

0.0182

KARTICK
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

GANESH
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

PANCHU
CHARAN
KOLE, SON
OF KABIL
CHANDRA,
NIZ

MILAN BALA
DASI WIFE
OF
GOSHTHO,
NIZ

SATYA
CHARAN
KOLE SON OF
KABIL
CHANDRA,
NIZ

MAHDEB
CHANDRA
KOLE SON OF
DULAL, NIZ

584

EXCEPT
SOUTH-EAST
CORNER

PVT

DOBA

0.050

0.0202

KARTICK
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

GANESH
KOLE SON OF
SUDHIR
KRISHNA,
NIZ

DULAL
CHANDRA
KOLE, SON
OF
PURNACHAN
DRA, NIZ

PANCHU

CHARAN

KOLE, SON
OF KABIL
CHANDRA,
NIZ

MILAN BALA
DASI WIFE
OF
GOSHTHO,
NIZ

SATYA
CHARAN
KOLE SON OF
KABIL
CHANDRA,
NIZ
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DFCCIL, SON
OF GOVT.OF
INDIA, NIZ

591

NORTH-WEST
CORNER

PVT

SUNA

0.070 0.0283

MRITO HAJU
CHARAN
ADAK SON
OF NANILAL,
NIZ

595

SOUTH-
WESTERN

PVT

SUNA

0.090 0.0364

ANILA BAG
WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

SHISHU
BALA BAG
WIFE OF
KANAI NIZ

MAHESWAR
BAG SON OF
KANAI NIZ

JALADHAR
BAG SON OF
KANAI NIZ

NEMAI
CHANDRA
BAG SON OF
KANAI NIZ

BECHA
MALIK SON
OF
TARAPADA,
NIZ

SANDHYA
DAS WIFE OF
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No with J.L. Land Land Acre Hectare
No.

SHANKAR,
NIZ

GOPAL
CHANDRA
DAS SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA PATRA
WIFE OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

596 NORTH-WEST | PVT SUNA 0.005 0.0020 ANILA BAG
CORNER WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG SON OF
ABINASH
CHANDRA,
NIZ
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SL PS Mouza Plot Specific Portion Type of Nature of Acquired Area Owner

No with J.L. Land Land Acre Hectare
No.

MOHAN BAG
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

SHISHU
BALA BAG
WIFE OF
KANAL NIZ

MAHESWAR
BAG SON OF
KANAI NIZ

JALADHAR
BAG SON OF
KANAI NIZ

NEMAI
CHANDRA
BAG SON OF
KANAI NIZ

BECHA
MALIK SON
OF
TARAPADA,
NIZ

SANDHYA
DAS WIFE OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA PATRA
WIFE OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG SON OF
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Type of
Land

Nature of
Land

Acquired Area
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Acre Hectare

MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

597

EASTERN

PVT

PAN
BARAJ

0.170 0.0688

PADMA DAS,
WIFE OF
BHADRESHW
AR, NIZ

SHANKAR
DAS SON OF
TUSHTO
CHARAN, NIZ

SHIBU DAS,
SON OF
TUSHTO
CHARAN, NIZ

GOUTAM
BAG, SON OF
MOHAN, NIZ

598

NORTHERN

PVT

PUKUR

0.045 0.0182

PADMA DAS,
WIFE OF
BHADRESHW
AR, NIZ

MAHADEB
DAS, SON OF
TUSHTO
CHARAN, NIZ

SHANKAR
DAS SON OF
TUSHTO
CHARAN, NIZ

SHIBU DAS,
SON OF
TUSHTO
CHARAN, NIZ

GOUTAM
BAG SON OF
MOHAN, NIZ

599

FULL

PVT

SUNA

0.090 0.0364

AROBINDU
DAS, SON OF
BHADRESHW
AR, NIZ

600

MIDDLE

PVT

DOBA

0.130 0.0526

AROBINDU
DAS, SON OF
BHADRESHW
AF, NIZ

GOBARDHAN
DAS, SON OF
BIPIN
BEHARI, NIZ

BANKUBEHA
RIDAS SON
OF NITAIL NIZ

SIDDHESWA
RI DASI WIFE
OF SUSHIL
KUMAR, NIZ

YASHOBALA
DAS WIFE OF
JHARESWAR,
NIZ
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No

PS

Mouza
with J.L.
No.

Plot

Specific Portion

Type of
Land

Nature of
Land

Acquired Area

Owner

Acre

Hectare

601

SOUTH-EAST
CORNER

PVT

SUNA

0.015

0.0061

SIDDHESWA
RI DASI WIFE
OF SUSHIL
KUMAR, NIZ

YASHOBALA
DAS WIFE OF
JHARESWAR,
NIZ

606

FULL

PVT

DOBA

0.070

0.0283

AROBINDU
DAS SON OF
BHADRESHW
AR, NIZ

GOPAL
CHANDRA
DAS SON OF
GOBARDHAN
, NIZ

607

FULL

PVT

SUNA

0.050

0.0202

AROBINDU
DAS, SON OF
BHADRESHW
AR, NIZ

608

NORTHERN

PVT

SUNA

0.075

0.0304

MAHADEB
DAS, SON OF
TUSHTO
CHARAN, NIZ

GOUTAM
BAG SON OF
MOHAN, NIZ

616

EASTERN

PVT

SUNA

0.060

0.0243

UPENDRA
NATH KOLE
SON OF
JIBAN
CHANDRA,
NIZ

PRAHLAD
KOLE SON OF
JIBAN
CHANDRA,
NIZ

JOGENDRA
NATH KOLE
SON OF
JIBAN
CHANDRA,
NIZ

SMT.SUDHA
BALA DAS
WIFE OF SRI
MAHADEB,
NIZ

617

WESTERN

PVT

SUNA

0.115

0.0465

ANIMA BAG,
WIFE OF
ATUL, NIZ

ANANDA
BAG, SON OF
ATUL, NIZ

GOKUL BAG,
SON OF
ATUL, NIZ

JAYANTA
BAG, SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
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Type of
Land

Nature of
Land
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Owner

Acre Hectare

OF SUREN,
NIZ

BALAI
CHANDRA
BAG SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG,
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPAD,
NIZ

SHISHU
BALA BAG
WIFE OF
KANAL NIZ

MAHESWAR
BAG, SON OF
KANAI NIZ

JALADHAR
BAG SON OF
KANAI NIZ

NIMAI
CHANDRA
BAG, SON OF
KANAI, NIZ

BECHA
MALIK, SON
OF
TARAPADA,
NIZ

SANDHYA
DAS, WIFE
OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS, SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA PATRA
WIFE OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG, SON OF
MADAN
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No with J.L. Land Land Acre Hectare
No.

CHANDRA,
NIZ

SAMAR
CHANDRA
BAG, SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG, SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG,
SON OF
MADAN
CHANDRA,
NIZ

618 NORTHERN PVT DOBA 0.075 0.0304 ANIMA BAG,
WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG, SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG, SON OF
ABINASH
CHANDRA
NZ

MOHAN BAG
SON OF
ATUL, NIZ

YOGMAYA
PATRA, WIFE
OF
MANASHA,
NIZ

SATIBALA
BAG WIFE OF
NIRAPADA,
NIZ

SHISHU
BALA BAG,
WIFE OF
KANAL NIZ

MAHESWAR
BAG, SON OF
KANAI NIZ

JALADHAR
BAG SON OF
KANAI NIZ

NIMAI
CHANDRA
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SL PS Mouza Plot Specific Portion Type of Nature of Acquired Area Owner

No with J.L. Land Land Acre Hectare
No.

BAG, SON OF
KANAL NIZ

BECHA
MALIK, SON
OF
TARAPADA,
NIZ

SANDHYA
DAS WIFE OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS, SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA PATRA
WIFE OF
NARENDRA,
NIZ

AANGUR
BALA BAG,
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG, SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG, SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG SON OF
MADAN
CHANDR/,
NIZ

HRISHI BAG,
SON OF
MADAN
CHANDRA,
NIZ

619 SOUTH-EAST PVT DOBA 0.010 0.0040 ANILA BAG,
CORNER WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
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No with J.L. Land Land Acre Hectare
No.

OF SUREN,
NIZ

BALAI
CHANDRA
BAG SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG,
SON OF ATUL
NIZ

YOGMAYA
PATRA, WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

SHISHU
BALA BAG
WIFE OF
KANAI NIZ

MAHESWAR
BAG SON OF
KANAI, NIZ

JALADHAR
BAG SON OF
KANAL NIZ

NIMAI
CHANDRA
BAG, SON OF
KANAI NIZ

BECHA
MALIK, SON
OF
TARAPADA,
NIZ

SANDHYA
DAS WIFE OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS, SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA
PATRA, WIFE
OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG SON OF
MADAN
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Plot
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Type of
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Nature of
Land
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Acre Hectare

CHANDRA,
NIZ

SAMAR
CHANDRA
BAG, SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG, SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

620

SOUTHERN

PVT

DOBA

0.020 0.0081

ANILA BAG
WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG,
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG, SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG,
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG, WIFE
OF
NIRAPADA
NIZ

)

SHISHU
BALA BAG,
WIFE OF
KANAL NIZ

MAHESWAR
BAG SON OF
KANAI NIZ

JALADHAR
BAG SON OF
KANAI NIZ
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Mouza
with J.L.
No.

Plot

Specific Portion

Type of
Land

Nature of
Land

Acquired Area

Owner

Acre Hectare

NIMAI
CHANDRA
BAG, SON OF
KANAI NIZ

BECHA
MALIK, SON
OF
TARAPADA,
NIZ

SANDHYA
DAS, WIFE
OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA
PATRA, WIFE
OF
NARENDRA,
NIZ

AANGUR
BALA BAG,
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG, SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG,
SON OF
MADAN
CHANDRA,
NIZ

621

NORTHERN

PVT

PAN
BARAJ

0.210 0.0850

ANILA BAG,
WIFE OF
ATUL, NIZ

ANANDA
BAG, SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
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NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG, SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG,
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

SHISHU
BALA BAG,
WIFE OF
KANAL NIZ

MAHESWAR
BAG, SON OF
KANAI NIZ

JALADHAR
BAG, SON OF
KANAIL, NIZ

NIMAI
CHANDRA
BAG, SON OF
KANAI NIZ

BECHA
MALIK SON
OF
TARAPADA,
NIZ

SANDHYA
DAS, WIFE
OF
SHANKAR,
NIZ

GOPAL
CHANDRA
DAS, SON OF
SUDHIR
CHANDRA,
NIZ

PANCHU
BALA
PATRA, WIFE
OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
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No

PS

Mouza
with J.L.
No.

Plot

Specific Portion

Type of
Land

Nature of
Land

Acquired Area

Owner

Acre Hectare

CHANDRA,
NIZ

SANNYASHI
BAG, SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

622

FULL

PVT

DOBA

0.040 0.0162

ANILA BAG
WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG, SON OF
NIRAPADA,
NIZ

DURGA
GHATI, WIFE
OF SUREN,
NIZ

BALAI
CHANDRA
BAG, SON OF
ABINASH
CHANDRA,
NIZ

MOHAN BAG,
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

GOPAL
CHANDRA
DAS, SON OF
SUDHIR
CHANDRA,
NIZ
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No with J.L. Land Land Acre Hectare
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PANCHU
BALA
PATRA, WIFE
OF
NARENDRA,
NIZ

AANGUR
BALA BAG
WIFE OF
MADAN
CHANDRA,
NIZ

SANNYASHI
BAG, SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG, SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG, SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

623 NORTHERN PVT BASTU 0.035 0.0142 ANILA BAG
WIFE OF
ATUL, NIZ

ANANDA
BAG SON OF
ATUL, NIZ

GOKUL BAG
SON OF
ATUL, NIZ

JAYANTA
BAG SON OF
NIRAPADA,
NIZ

DURGA
GHATI WIFE
OF SUREN,
NIZ

MOHAN BAG
SON OF
ATUL, NIZ

YOGMAYA
PATRA WIFE
OF
MANASHA,
NIZ

SATI BALA
BAG WIFE OF
NIRAPADA,
NIZ

AANGUR
BALA BAG
WIFE OF
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No

PS

Mouza
with J.L.
No.

Plot

Specific Portion

Type of
Land

Nature of
Land

Acquired Area

Owner

Acre Hectare

MADAN
CHANDRA,
NIZ

SANNYASHI
BAG, SON OF
MADAN
CHANDRA,
NIZ

SAMAR
CHANDRA
BAG, SON OF
MADAN
CHANDRA,
NIZ

SANATAN
BAG, SON OF
MADAN
CHANDRA,
NIZ

HRISHI BAG
SON OF
MADAN
CHANDRA,
NIZ

579/2036

SOUTHERN

PVT

DOBA

0.020 0.0081

DULAL
CHANDRA
KOLE, SON
OF
PURNACHAN
DRA, NIZ

SL
No

PS

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of of
Land

Nature

Land

Acquired Area

Owner

Acre

Hectare

. 16B & 17C AT IR KM 21/13-15 BETWEEN JANAI ROAD & BEGAMPUR STN.

CHAN
DITALA

BEGA
MPUR-73

4063

SOUTH-
EAST
CORNER

PVT

DOBA

0.005

0.0020

JIBAN KRISHNA PAL
SON OF FAKIR
CHANDRA, NIZ

NIZ

SUSHIL DAS SON OF
ROHIT CHANDAR,

SON OF

SUNIL KUMAR PAL

DHANANIJAY, NIZ

TAPAS KUMAR DAS
SON OF NEPAL
CHANDRA, NIZ

KISHOR KUMAR
DAS SON OF NEPAL
CHANDRA, NIZ

ALOK KUMAR DAS
SON OF NEPAL
CHANDRA, NIZ

BIBHUTI PAL SON
OF JAYDEB, NIZ

ANATH BANDHU

PAL SON OF
JAYDEB, NIZ

ARPANA PAL
DAUGHTER OF
JAYDEB, NIZ

BHARATI GHOSH
WIFE OF
KANAILAL, NIZ
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Owner

Land

of Acre
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NABAKUMAR DAS
SON OF
BHADRESWAR, NIZ

SUNIL PAL SON OF
DHANAPATI, NIZ

MANOJ KUMAR PAL
SON OF SUNIL, NIZ

AMAL KUMAR PAL
SON OF SUNIL, NIZ

GITA PAL
DAUGHTER OF
SUNIL, NIZ

4067

SOUTH-
EAST
CORNER

PVT

BASTU

0.015

0.0061

JAYANTA KUMAR
PAL SON OF DULAL,
NIZ

4068

SOUTHERN

PVT

BHITI

0.015

0.0061

KARTICK CHANDRA
KOLE SON OF
SUDHIR CHANDRA,
NIZ

GANESH CHANDRA
KOLE SON OF
SUDHIR CHANDRA,
NIZ

DULAL CHANDRA
KOLE SON OF
PURNACHANDRA,
NIZ

PANCHANAN KOLE
SON OF KAPIL, NIZ

SATYA CHARAN
KOLE SON OF
KAPIL, NIZ

SL
No

PS

Mouza
with J.L.
No.

Plot

Specific
Portion

Type | Nature
of of Land
Land

Acquired Area

Owner

Acre

Hectare

LC Gate No. 20/C/E AT IR KM 23/21-23 BET

WEEN BEGAMPUR & BARUIPARA STN.

4

CHANDITALA

TISA-70

1534

MIDDLE

PVT | SALI

0.115

0.0465

SHYAMAL KUMAR
MAL SON OF
PARESHNATH, NIZ

SK. MOHSIN
HALDAR SON OF
EKTIYAR
RAHMAN, NIZ

1535

NORTH-
WEST
CORNER

PVT | SALI

0.070 | 0.0283

TAPASI MAL WIFE
OF RABINDRA
NATH, NIZ

1536

MIDDLE

PVT | SALI

0.255 | 0.1032

MANSA CHRAN
MAL DAUGHTER
OF SUDHANYA,
NIZ

RABINDRANATH
MAL SON OF
NIRMAL

NABIND CHANDRA
MAL SON OF
NIRMAL, NIZ

ANIL KUMAR MAL
SON OF NIRMAL,
NIZ

SHISHIR KUMAR
MAL SON OF
CHARU CHANDRA,
NIZ
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No

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

NIMAI CHANDRA
MAL SON OF
CHARU CHANDRA,
NIZ

PRIYAM MAL SON
OF GOUTAM, NIZ

PARTHA MAL SON
OF GOUTAM, NIZ

KANAILAL MAL
SON OF CHARU
CHANDRA, NIZ

1537

SOUTH-
EAST
CORNER

PVT

SALI

0.010

0.0040

DULAL MAL SON
OF BANKU
BEHARI, NIZ

TAHURA BEGAM
WIFE OF
SK.SORAB UDDIN,
NIZ

JAFAR ALI SON OF
SAHJAHAN, NIZ

ARIF ALI MIDDE
Son of MANSUR ALI
NIZ

ARIF ALI MIDDE,
Son of MANSUR
ALI NIZ

SALEMA BEGAM
WIFE OF
SK.AKADER, NIZ

NAIRUL ISLAM
SON OF ABDUL
CHHALAM, NIZ

JAMAL UDDIN
MONDAL SON OF
JALIL, NIZ

SK.MOJAFFAR ALI
SON OF SK.ROUP,
NIZ

SK.SABIR ALI SON
OF SK.AMIR, NIZ

SK.NAJIR ALI SON
OF SK.ISLAM, NIZ

SALMA BEGAM
WIFE OF
SK.JIYARUL, NIZ

SK.HAMID
MONDAL SON OF
JAMSED, NIZ

SK.MEHERAJ ALI
SON OF SK.JAYNAL
ALIL NIZ

SK.ABDUL HAMID
SON OF SK SAMIR,
NIZ

1542

EASTERN

PVT

SALI

0.060

0.0243

ANANTA MAL SON
OF NIMAI
CHANDRA, NIZ

SHRIMANTA MAL
SON OF NIMAI
CHANDRA, NIZ

BISHWAIJIT MAL
SON OF
SHOILENDRA, NIZ
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No. Land

BHIM CHANDRA
MAL SON OF
SUDHANYA, NIZ

DINABANDHU MAL
SON OF JITEN, NIZ

1544 EASTERN PVT | SALI 0.050 | 0.0202 SK.ASMAUL SON
OF HARUN ALI,
NIZ

KRISHNA
CHANDRA MAL
SON OF BALAI
CHANDRA, NIZ

NEPAL MAL SON
OF BALAI
CHANDRA, NIZ

GOUTAM MAL SON
OF BALAI
CHANDRA, NIZ

1545 FULL PVT | DOBA 0.080 | 0.0324 TAPAN KUMAR
MAL SON OF
SUDHIR, NIZ

NIRAPADA MAL
SON OF SUDHIR,
NIZ

MADAN MOHAN
MAL SON OF
SUDHIR, NIZ

MONOMOHAN
MAL SON OF
SUDHIR, NIZ

SUDHIR CHANDRA
MAL SON OF
SADHAN, NIZ

1546 WESTERN PVT | SALI 0.075 | 0.0304 MARUFA BEGAM
WIFE OF
SK.HAIDAR AL, NIZ

NIRAPADA MAL
SON OF SUDHIR
CHANDRA, NIZ

SK.SAHARAB SON
OF SK.SAJEHAN
ALL NIZ

MONOMOHAN
MAL SON OF
SUDHIR CHANDRA,
NIZ

MADAN CHANDRA
MAL SON OF
SUDHIR CHANDRA,
NIZ

TARAPADA MAL
SON OF SUDHIR
CHANDRA, NIZ

1547 MIDDLE PVT | SALI 0.175 | 0.0708 SUDHIR MAL SON
OF SADHAN
CHANDRA, NIZ

BATAKRISHNA
HAJRA, SON OF
CHINIBAS, NIZ

1548 SOUTHERN | PVT | SUNA 0.170 | 0.0688 ASHALATA GIRI
WIFE OF
JITENDRANATH,
NIZ
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SL PS
No

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

LALITA
GHOSH.WIFE OF
KASHINATH, NIZ

MONMOHON MAL.
SON OF
SUDHIR,NIZ

MADAN CHANDRA
MAL SON OF
SUDHIR, NIZ

NIRAPADA MAL,
SON OF
SUDHIR,NIZ

TARAPADA MAL,
SON OF
SUDHIR,NIZ

DINABANDHU MAL
SON OF
JITENDRANATH,
NIZ

BISWANATH MAL,
SON OF
JITEN,KHARSARAL,
UTTARPARA

BISWANATH MAL,
SON OF JITEN,NIZ

SOURAV MAL SON
OF DINBANDHU,
KHARSARAL,
CHANDITALA

KAUSHIK MAL SON
OF DINBANDHU,
KHARSARAI,
CHANDITALA

KAUSHIK MAL SON
OF DINBANDHU,
KHARSARAL,
CHANDITALA

SOURAV MAL SON
OF DINBANDHU,
KHARSARAI,
CHANDITALA

1549

SOUTH-
WEST
CORNER

PVT

SUNA

0.110

0.0445

TARA PADA MAL
SON OF SUDHIR,
NIZ

MADAN MOHAN
MAL SON OF
SUDHIR, NIZ

MONOMOHAN
MAL SON OF
SUDHIR, NIZ

BATAKRISHNA
HAJRA, SON OF
CHINIBAS, NIZ

DINABANDHU MAL
SON OF
JITENDRANATH,
NIZ

BISHWANATH MAL
SON OF
JITENDARNATH,
NIZ

ASHALATA GIRI
WIFE OF
JITENDARNATH,
NIZ
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SL PS Mouza Plot Specific Type | Nature | Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

LALITA GHOSH
WIFE OF
KASHINATH, NIZ

MONOMOHAN
MAL SON OF
SUDHIR, NIZ

MADAN CHANDRA
MAL SON OF
SUDHIR, NIZ

NIRAPADA MAL,
SON OF
SUDHIR,NIZ

TARAPADA MAL,
SON OF
SUDHIR,NIZ

DINABANDHU MAL
SON OF
JITENDRANATH,
NIZ

BISHWANATH MAL
SON OF JITEN, NIZ

BISHWANATH MAL
SON OF
JITENDRANATH,
NIZ

SOURAV MAL SON
OF DINBANDHU,
NIZ

KOUSHIK MAL
DINBANDHU, NIZ

KOUSHIK MAL
DINBANDHU, NIZ

SOURAV MAL SON
OF DINBANDHU,
NIZ

1550 NORTH- PVT | BAGAN | 0.015 | 0.0061 ASHA NATH WIFE
EAST OF SWAPAN
CORNER KUMAR, NIZ

NABALIKA
SWASTIKA NATH
DAUGHTER OF
SWAPAN KUMAR,
NIZ

SAMIR DEB NATH
SON OF
BISHWANATH, NIZ

ASIT NATH SON OF
BIJAY, NIZ

PANCHU GOPAL
NATH SON OF
MOHAN CHANDRA,
NIZ

SHEFALI PAL WIFE
OF ARUN, NIZ

AMAR NATH SON
OF TAPAN, NIZ

1559 NORTHERN | PVT | DOBA 0.035 | 0.0142 JIBAN NATH SON
OF BIJAY, NIZ

SUFAL NATH SON
OF NANI, NIZ

1560 MIDDLE PVT | BHITI 0.130 | 0.0526 JIBAN NATH SON
OF BIJAY, NIZ

MANORANIJAN
NATH SON OF
NITAI NIZ
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SL PS
No

Mouza
with J.L.
No.

Plot

Specific
Portion

Type | Nature
of of Land
Land

Acquired Area

Acre | Hectare

Owner

SUFAL NATH SON
OF NANI, NIZ

1561

MIDDLE

PVT | BHITI

0.120 | 0.0486

KANAI DUTTA SON
OF BHUT NATH,
NIZ

GAPATI DUTTA
SON OF KANAI,
NIZ

JAYDEB DUTTA
SON OF KANAI,
NIZ

TARAK NANDI SON
OF GOUR, NIZ

HARADHAN
DUTTA SON OF
KANAI NIZ

HARADHAN
DUTTA SON OF
KANAI LAL, NIZ

GANAPATI DUTTA
SON OF KANAI
LAL, NIZ

JAYDEB DUTTA
SON OF KANAI
LAL, NIZ

1564

SOUTH-
WEST
CORNER

PVT | SUNA

0.005 | 0.0020

TARAPADA GHOSH
SON OF
BANAMALI, NIZ

BUNO MAL SON OF
SUFAL, NIZ

ANWAR MAL SON
OF RAHAM, NIZ

SK.MAMTAJ
BEGAM WIFE OF
SK.SELIM, NIZ

1613

MIDDLE

PVT | SUNA

0.005 | 0.0020

JYOTISH CHANDAR
GHOSH, SON OF
BEHARI LAL, NIZ

SWARNALATA
GHOSH, WIFE OF
NARAHARI, NIZ

SHYAMAL GHOSH,
SON OF SANAT,
NIZ

MIR ILAHI BAKSH
SON OF BELYET
ALL NIZ

SK.IMRAN ALI SON
OF SK.HANNAN,
NIZ

BISHWAIJIT GHOSH
SON OF
KANAILAL, NIZ

FARIDA KHATUN
DAUGHTER OF
SAFARU MAL, NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

RAMICHA BIBI SON
OF SAFARU MAL,
NIZ

SAFIF MAL SON OF
SAFARU MAL, NIZ
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SL PS Mouza Plot Specific Type | Nature | Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

FIROJA BIBI
DAUGHTER OF
SAFARU MAL, NIZ

1623 NORTHERN | PVT | SUNA 0.165 | 0.0668 GOPAL MAL SON
OF PANCHANAN,
NIZ

DURGA BALA MAL
WIFE OF
KHUDIRAM, NIZ

MOHAN CHANDRA
MAL SON OF
PANCHANAN, NIZ

HARENDRA
CHANDRA MAL
SON OF DWARIKA
NATH, NIZ

BISWANATH MAL,
SON OF
JITENDRANATH,
NIZ

SOURAV MAL SON
OF DINBANDHU,
NIZ

KOUSHIK MAL SON
OF DINA BANDHU,
NIZ

KOUSHIK MAL SON
OF DINA BANDHU,
NIZ

SOURAV MAL SON
OF DINBANDHU,
NIZ

1624 MIDDLE PVT | SUNA | 0.175 | 0.0708 | ADHIR GHOSH SON
OF SATYA, NIZ

JYOTISH CHANDAR
GHOSH, SON OF
BEHARI LAL, NIZ

SWARNALATA
GHOSH, WIFE OF
NARAHARI, NIZ

SK.MUSLIM SON
OF SK.MUNMUN,
NIZ

MANTU SEKH SON
OF SULUR SEKH,
NIZ

BABLU MAL SON
OF ESMAIL, NIZ

CHHABI SEKH
WIFE OF
MD.AJGAR, NIZ

SANUHARA MAL
SON OF BABLU,
NIZ

BEBY BEGAM
DAUGHTER OF
HABIBAR MIDDE,
NIZ

SK.IMRAN ALI SON
OF SK.HANNAN
ALL NIZ

RAJU MALLIK SON
OF KHALIL, NIZ

RAJU MALLIK SON
OF KHALIL, NIZ
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SL PS
No

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre

Hectare

Owner

ALIMA BEGAM
WIFE OF RAJU
MALLIK, NIZ

GOLAM HOSEN
MONDAL SON OF
KHALEK, NIZ

SADDAM HOSEN
MONDAL SON OF
GOLAM HOSEN,
NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

1625

SOUTHERN

PVT

BAGAN

0.085

0.0344

SHYAMAL KUMAR
MAL SON OF
PARESHNATH, NIZ

1626

SOUTH-
EAST
CORNER

PVT

SUNA

0.015

0.0061

ANIL MAL SON OF
NIRMAL, NIZ

JAMSED ALI SON
OF UMED ALIL NIZ

NABIN MAL SON
OF NIRMAL, NIZ

MOHAN MAL SON
OF NIRMAL, NIZ

RABINDRANATH
MAL SON OF
NIRMAL, NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

1627

NORTH-
EAST
CORNER

PVT

SUNA

0.025

0.0101

ARUN MAL SON OF
BECHA RAM, NIZ

BANKU BEHARI
MAL SON OF HARI
PRASAD, NIZ

BASU DEB MAL
SON OF
BECHARAM, NIZ

SITARAM MAL SON
OF BECHARAM,
NIZ

PRATIMA GHOSH
WIFE OF MALIN,
NIZ

SUMITRA GHOSH
WIFE OF KRISHNA,
NIZ

KOUSHALYA
GHOSH WIFE OF
GOUR, NIZ

TILAK SURUL WIFE
OF SUMEN, NIZ

KRISHNA PATRA
WIFE OF
LAKSHMI, NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

206/1695

SOUTH-
WEST
CORNER

PVT

SUNA

0.020

0.0081

MICHHRI LAL MAL
SON OF AMBIKA
CHARAN, NIZ
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SL PS Mouza Plot Specific Type | Nature | Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

SK. IMRAN ALI
SON OF
SK.HANNAN, NIZ

FARIDA BIBI WIFE
OF SK.SELIM, NIZ

NAMITA KOLE
WIFE OF DILIP, NIZ

RADHARANI MAL
WIFE OF GOPAL,
NIZ

PRABIR KUMAR
BALI SON OF
HARENDRA NATH,
NIZ

JHUMA SANI WIFE
OF SUKUMAR, NIZ

PUSHPA MAL WIFE
OF BIMAL, NIZ

ANANTA KUMAR
BALI SON OF
HARENDRA NATH,
NIZ

TAPAS KUMAR
BALI SON OF
HARENDRA NATH,
NIZ

BHASKAR MAL
SON OF BIMAL, NIZ

ABHIJIT MAL SON
OF GOPAL
CHANDRA, NIZ

PABAN KUMAR
MAL SON OF
JUGAL CHANDRA,
NIZ

UTTARA MAL SON
OF BISHWAIJIT, NIZ

JAYANTA KUMAR
MAL SON OF
JUGAL CHANDRA,
NIZ

SANDIPA MAL
DAUGHTER OF
BISHWAIJIT, NIZ

AJAY KUMAR MAL
SON OF JUGAL
CHANDRA, NIZ

AJAY KUMAR MAL
SON OF JUGAL, NIZ

JAYANTA KUMAR
MAL SON OF
JUGAL, NIZ

PABAN KUMAR
MAL SON OF
JUGAL, NIZ

PUSHPA MAL WIFE
OF BIMAL
CHANDRA, NIZ

JHUMA MAL,
DAUGHTER OF
BIMAL CHANDRA,
NIZ

BHASKAR MAL
SON OF BIMAL
CHANDRA, NIZ
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SL PS
No

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre | Hectare

Owner

NAMITA KOLE
WIFE OF DILIP, NIZ

ANANTA KUMAR
BALI SON OF
HARENDRA
KUMAR, NIZ

TAPAS KUMAR
BALI SON OF
HARENDRA
KUMAR, NIZ

PRABIR KUMAR
BALI SON OF
HARENDRA
KUMAR, NIZ

RADHARANI MAL
WIFE OF GOPAL,
NIZ

ABHIIT MAL WIFE
OF GOPAL, NIZ

UTTARA MAL WIFE
OF BISHWAIIT, NIZ

SANDIPA MAL,
DAUGHTER OF
BISHWAJIT, NIZ

SOIDUL MALLIK
SON OF RABEL, NIZ

SALEMA BEGAM
WIFE OF TAHAR
MOLLA, NIZ

TAHAR MOLLA
SON OF SAMSER
MOLLA, NIZ

MAYA MAL,
DAUGHTER OF
BIBHUTICHANDRA,
NIZ

DINABANDHU MAL
SON OF
BIBHUTICHANDRA,
NIZ

SAMAR MAL SON
OF
BIBHUTIBHUSHAN,
NIZ

SWAPAN MAL SON
OF
BIBHUTIBHUSHAN,
NIZ

SANJAY MAL SON
OF
BIBHUTIBHUSHAN,
NIZ

20/1696

SOUTH-
WEST
CORNER

PVT

SUNA

0.005 | 0.0020

ADHIR GHOSH SON
OF GOUR MOHAN,
NIZ

SK.RABBEL
MALLIK SON OF
MOUUDDIN, NIZ

BIDYUT KUMAR
MAL SON OF
MOHAN CHANDRA,
NIZ

SK.KHALEK ALI
SON OF SK.IUNUS,
NIZ
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SL PS Mouza Plot Specific Type | Nature | Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land

SK.ABDUL
RAMIJAN SON OF
SK.MUNNAF, NIZ

MOSLEMA BEGAM
WIFE OF MUNNA
MAL, NIZ

SK.SELIM SON OF
SK.NOUSER, NIZ

SK.SUKUR ALI SON
OF TARAPADA, NIZ

ARBINA BEGAM
SON OF
SK.HANNAN, NIZ

SUFIA BIBI WIFE
OF ALAUDDIN MAL
SEKH, NIZ

22/1698 | MIDDLE PVT | SUNA 0.090 | 0.0364 JYOTISH CHANDAR
GHOSH SON OF
BEHARI LAL, NIZ

SWARNALATA
GHOSH WIFE OF
NARAHARI, NIZ

AMAL KUMAR
GHOSH SON OF
SANAT, NIZ

PARIMAL GHOSH
SON OF SANAT,
NIZ

SHYAMAL GHOSH
SON OF SANAT,
NIZ

MAYARANI DHOLE
WIFE OF
KASHINATH, NIZ

KAMALA GHOSH
WIFE OF TARIT,
NIZ

RUP KUMAR
GHOSH SON OF
TARIT, NIZ

MANASI GHOSH
WIFE OF
TARAKNATH, NIZ

MANAS KUMAR
GHOSH SON OF
TARIT, NIZ

KAMALA BALA
GHOSH WIFE OF
ADHIR, NIZ

PITAMBAR GHOSH
SON OF ADHIR, NIZ

JAHANARA
KHATUN,
DAUGHTER OF
SK.JAMIRUDDIN,
NIZ

SHUBHANKAR
GHOSH SON OF
ADHIR, NIZ

1699 MIDDLE PVT | SUNA | 0.015 | 0.0061 | TANUJA BIBI WIFE
OF SOLEMAN
MAL, NIZ

HANIF MAL SON
OF AHAMMAD,
NIZ
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SL PS Mouza Plot Specific Type | Nature | Acquired Area Owner
No with J.L. Portion of of Land | Acre | Hectare
No. Land
MANGALA BIBI
DAUGHTER OF
SK.HOCHEN, NIZ
SK.ABDUL

RAMIJAN, SON OF
SK.MUNNAF, NIZ

MOIMAN MAL SON
OF ABBAS, NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

MONIRUL MAL
SON OF HOCHEN
SEKH, NIZ

JIYARUL MAL SON
OF HOCHEN SEKH,
NIZ

HOCHEN SEKH
SON OF
GOBARDHAN
SEKH, NIZ

SK.MOSARAF SON
OF SK.KHOKA, NIZ

SAFIKUL MAL SON
OF SK,KHOKA, NIZ

SK.ASRAFUL SON
OF SK.KHOKA, NIZ

SK.KHOKA SON OF
SK.AKU, NIZ

1701 NORTH- PVT | SUNA 0.010 | 0.0040 SK.ABDUL

WEST ROMIJAN SON OF
CORNER ABDUL MUNNAF,
NIZ

DFCCIL SON OF
GOVT.OF INDIA,
NIZ

SL PS Mouza with | Plot Specific Type | Nature of Acquired Area Owner
No J.L. No. Portion of Land Acre Hectare
Land

LC Gate No. 20/C/E AT IR KM 23/21-23 BETWEEN BEGAMPUR & BARUIPARA STN.

5 CHANDI | PURBATAJ |2 MIDDLE | PVT BANSH 0.080 | 0.0324 AMAR NATH
TALA PUR-72 BAGAN BHOUMIK SON OF
SUDEB CHANDRA,
NIZ

SK.ABDUL
CHAOYA SON OF
HAJI SEKH
MOBAYETULLA,
PURBATAJPUR

PRAMATHA NATH
BHOUMIK SON OF
BHUDEB
CHANDRA, NIZ

SHITAL CHANDRA
BHOUMIK SON OF
SUDEB CHANDRA,
NIZ

TUMPA NATH
DAUGHTER OF
ASIT, NIZ

724 SOUTH- | PVT SALI 0.020 | 0.0081 DURGA RANI
WEST BALTI WIFE OF
CORNER SHIBU PADA, TISA
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No
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Mouza with
J.L. No.

Plot

Specific
Portion of

Type

Land

Nature of
Land

Acquired Area

Owner

Acre

Hectare

DFCCIL SON OF
GOVT.OF INDIA
DFCCIL METRO
RAIL
BHABAN,J.L.NEHR
UROAD,KOL
700071

SK.MARUF ILAHI
SON OF SK.RAHIM
BAKS,
BARATAJPUR

SL
No

PS

Mouza Plot
with J.L.

No.

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Owner

Acre

Hectare

LC Gate No. 28C/T

AT IR KM 33/31A-3

3 BETWEEN KAMARKUNDU & MADHU SUDANPUR STN.

6 SINGUR

BHOLA-55 | 373

SOUTHERN

PVT

SUNA

0.200

0.0809

JAYANTI
RANI
MANNA
WIFE OF
NITYANAND
A, NIZ

HARENDRA
BAG SON OF
GADADHAR,
NIZ

HIRANMOYE
E KOLE
WIFE OF
TARAK
NATH, NIZ

DILIP
KUMAR
MANNA SON
OF NIMAJ,
NIZ

UTTAM
KUMAR
MANNA SON
OF NIMAI,
NIZ

SUPRIYA
MONDAL
WIFE OF
GOPAL, NIZ

NEPAL
MANNA SON
OF
NITYANAND
A, NIZ

380

EASTERN

PVT

SUNA

0.010

0.0040

AKRUR BAG
SON OF
PANCHANA
N, NIZ

BECHARAM
BAG SON OF
GADADHAR,
NIZ
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SL
No

PS

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre | Hectare

Owner

DILIP
KUMAR
MANNA SON
OF NIMAI,
NIZ

383

NORTH-
EAST
CORNER

PVT

SUNA/
DOBA

0.005 | 0.0020

GADADHAR
MANNA SON
OF
HARIPADA,
NIZ

GOPI

DAUGHTER
OF DANESH
MANNA, NIZ

BIMAL
BALA SINGH
WIFE OF
KHAGENDR
A, NIZ

BISHWANAT
H MANNA
SON OF
GANESH,
NIZ

RATAN
CHANDRA
MANNA SON
OF
HARIPADA,
NIZ

RADHA
BALA
MANNA
WIFE OF
GANESH,
NIZ

SHAMBHU
MANNA SON
OF GANESH,
NIZ

SHANTI
MANNA SON
OF GANESH,
NIZ

SHIBNATH
MANNA SON
OF GANESH,
NIZ

SHOILOBAL
A SEE WIFE
OF JIBAN,
NIZ

SOUMEN
PAL SON OF
BECHURAM,
NIZ

ASHOK
KUMAR
MANNA SON
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SL
No

PS

Mouza
with J.L.
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

Acquired Area

Acre | Hectare

Owner

OF
GADADHAR,
NIZ

384

FULL

PVT

SUNA

0.020 | 0.0081

PURNA
CHANDRA
DESHMUKH
SON OF
PABAN
CHANDRA,
NIZ

SHIBANI
DESHMUKH
DAUGHTER
OF
SUDHANYA,
NIZ

SHANKAR
BELEL SON
OF
SUDHANYA,
NIZ

RENU BALA
BAG WIFE
OF DASHU,
NIZ

BHARATI
PATRA WIFE
OF
LAKSHMI,
NIZ

CHANDI
BALA
DESHMUKH
WIFE OF
KALIPADA,
NIZ

385

NORTH-
EAST
CORNER

PVT

DANGA

0.015 | 0.0061

KARTICK
MANNA SON
OF
HARIPADA,
NIZ

RATAN
CHANDAR
MANNA SON
OF
HARIPADA,
NIZ
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SL
No

PS

Mouza with
J.L. No.

Plot

Specific
Portion

Type of
Land

Nature Acquired Area Owner
of Acre Hectare

Land

LC Gate No. 48/C/E AT IR KM 60/21-23BETWEEN GURAP & JHAPANDANGA STN.

7

DHA
NIAK
HALI

BARA MALL
ICKPUR-131

78

SOUTH-
WESTERN
CORNER

PVT

SALI 0.040 0.0162 SK. SOMSER ALI

SONOF FAJLER
RAHAMAN, NIZ

80

NORTHERN
PORTION

PVT

SALI | 0.105 | 0.0425 | AMINA BEGAM
WIFE OF
MAHAMMAD
SUKUR MAYNA,

BURDWAN

ANOYARA
MONDAL WIFE OF
NAZIBAR
MONDAL,
ABIRAMPUR

SK.FIROJ SON OF
BABAR, NIZ

JALLALUDDIN SK.
SON OF NABIBOX
SK, NIZ

81

MIDDLE

PVT

SALI | 0.560 | 0.2266 | ABDUL REZZAK
PURKAIT SON OF
SK.SATKARI
PURKAIT,
SHIROMONI, P.S-
JAMALPUR,

BURDWAN

ABDUL GAFFAR
SON OF ABDUL
REZZAK PURKAIT,
NIZ

ABDUL MABUD
SON OF ABDUL
REZZAK PURKAIT,
NIZ

ABDUL KASEM
SON OF ABDUL
RAZZAK PURKAIT,
NIZ

82

FULL

PVT

SALI 0.050 0.0202 SK.KABIL SON OF

SK.GOLUM
RAHAMAN, NIZ

SK.BABAR SON OF
SK.KABIL, NIZ

83

NORTH-
EAST
CORNER

PVT

SALI 0.005 0.0020 SK.NIZAMUDDIN

SON OF NUR
ISLUM, NIZ

84

MIDDLE

PVT

SALI 0.215 0.0870 TALEB ALI
MALLICK SON OF
NUR RAHAMAN,

NIZ

NASIBA KHATUN
WIFE OF SK.KALU,
NIZ

SUKUR ALI
MALLICK SON OF
LT.TALEB ALI
MALLICK, NIZ

AKKAS ALI
MALLICK SON OF
AKBAR ALI
MALLICK, NIZ

80/545

MIDDLE

PVT

SALI 0.150 0.0607 XYZ

[F. No. W(3)420/1/DFC/ VOL.III]
VIKRAM GUPTA, Principal Chief Engineer
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NOTIFICATION
Kolkata, the 18th February, 2026

S.0. 938(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (Eastern
Railway), S.0. No. 5123(E) dated 28th October, 2025 published in Gazette of India, Extraordinary, Part-II- Section-(3)
-Sub Section (ii) on 12th November, 2025 followed by the corrigendum of the Government of India, in the Ministry of
Railways (Eastern Railway), S.O. No. 5973(E) dated 17th December, 2025 published in Gazette of India, Extraordinary,
Part-II- Section-(3)-Sub Section (ii) on 24th December, 2025 (hereinafter referred to as the said notifications) under
sub-section (1) of section 20A of the Railways Act, 1989, (as amended vide the Railways (Amendment) Act, 2008)
(hereinafter referred to as the said Act), the Central Government, declared its intention to acquire the land specified in
the Schedule annexed to the said notification, is required for the purpose of execution, maintenance and operation of the
Special Railway Project namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs
on Indian Railway - DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal;

And, whereas, the substance of the said notification was published in the daily newspapers namely,
“Anandabazar Patrika” (Bengali edition), “Prabhat Khabar” (Hindi edition) and “The Times of India" (English edition)
on 26th November, 2025 followed by its corrigendum was published in the daily newspapers namely, “Anandabazar
Patrika” (Bengali edition), “Prabhat Khabar” (Hindi edition) and “The Times of India" (English edition) on 1st January,
2026 under sub-section (4) of section 20A of the said Act;

And, whereas, no objection on behalf of Interested Persons were received by the Competent Authority within
the stipulated period of 30 days under section 20A of the said act;

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of said the report of the Competent Authority in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the
Schedule given below shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the Schedule given below
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for the proposed Special Railway Project,
namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC route by ROB/RUBs on Indian Railway -
DKAE-KAN HBC Chord line” in the Hooghly District in the State of West Bengal.

Name of District- Hooghly

SL PS MOUZA WITH PLOT SPECIFIC TYPE NATURE ACQUIRED AREA OWNER
NO J.L. NO. PORTION OF OF LAND ACRE HECTARE
LAND

LC GATE NO. 20C/E AT IR KM 23/21-23 BETWEEN BEGAMPUR & BARUIPARA STN.

1 CHAND | KHARSARAI-71 1248 | NORTH- PVT BAGAN 0.045 0.0182 | JITENDAR
ITALA EAST NATH MAL
CORNER SON OF
DWARIKA
NATH, NIZ

BISWANAT
H MAL SON
OF
JITENDRA
NATH, NIZ

ARUN MAL
SON OF
KANAI
LAL, NIZ

LAKSHMI
GHOSH
WIFE OF
KARTICK,
NIZ

NISHIKANT
A MAL SON
OF KANAI
LAL, NIZ
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SL
NO

PS

MOUZA WITH
J.L. NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATURE
OF LAND

ACQUIRED AREA

OWNER

ACRE

HECTARE

JHARNA
SAU WIFE
OF DEBU
PRASAD
NIZ

SOURAV
MAL SON
OF
DINABAND
HU, NIZ

KOUSHIK
MAL SON
OF
DINABAND
HU

TARUN
KUMAR
MAL SON
OF
KANAILAL,
NIZ

SL

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE

HECT
ARE

OWNER

LC GATE NO. 28C/T AT IR KM 33/31A- 33 BETWEEN KAMARKUNDU & MADHUSUDANPUR STN.

SINGUR

KAMARKUNDU-53

2

SOUTHERN

PVT

RASTA

0.015

0.0061

DISTRICT BOARD
SON OF COVT. OF
WB, NIZ

MIDDLE

PVT

SHUNA

0.100

0.0405

TROLOKESHI
DASI WIFE OF
TUSHTO

CHARAN, NIZ

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

PASHUPATI
MANNA SON OF
TUSHTO
CHARAN, NIZ

DILIP KUMAR
MANNA SON OF
NLMAL, NIZ

GOUTAM
MANNA SON OF
BHUBAN, NIZ

MIDDLE

PVT

SHUNA

0.120

0.0486

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

PASHUPATI
MANNA SON OF
TUSHTO
CHARAN, NIZ

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

SOUTHERN

PVT

PUKUR

0.075

0.0304

ANGUR BALA
DASI WIFE OF
KANAI LAL, NIZ

ADITYA NATH
MANNA SON OF
NABU RAM, NIZ

SMT. ASHA
GHOSH WIFE OF
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SL
NO

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE HECT
ARE

OWNER

SHACHINDRA
NATH, NIZ

TROLOKESHI
DASI WIFE OF
TUSHTO

CHARAN, NIZ

KAMAL KRISHNA
MANNA SON OF
KALIPADA, NIZ

GOPAL
CHANDRA
MANNA SON OF
DULAL, NIZ

GOPINATH
MANNA SON OF
GANESH
CHANDRA, NIZ

TRILOKA BALA
DASI WIFE OF
JANAK KUMAR,
NIZ

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

NIMAI CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

NITYANANDA
MANNA SON OF
BABU RAM, NIZ

PANCHU BALA
DASI WIFE OF
BABU RAM, NIZ

PASHUPATI
MANNA SON OF
TUSHTO
CHARAN, NIZ

PRATIMA BALA
MANNA
DAUGHTER OF
DULAL, NIZ

PRAMILA BALA
KOLE WIFE OF
BIJAY, NIZ

BISHWANATH
MANNA SON OF
GANESH
CHANDRA, NIZ

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

BHUBAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

MIRA RANI
MALIK WIFE OF
NABIN, NIZ

MENKA BALA
SAMANTA WIFE
OF LAKSHMAN,
NIZ

RATAN
CHANDAR
MANNA SON OF
HARIPADA, NIZ

RADHARANI
MANNA WIFE OF
GANESH, NIZ
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SL
NO

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE HECT
ARE

OWNER

SHAMBHU NATH
BADURI SON OF
ASHUTOSH, NIZ

SHANTANU
DASH SON OF
MANIK LAL, NIZ

SHIB RAM
CHAKRABORTY
SON OF
DHIRENDRA
NATH, NIZ

SATYA CHARAN
MANNA SON OF
BABU RAM, NIZ

SUFAL CHANDRA
MANNA SON OF
KALI PADA, NIZ

SUSHILA BALA
MAL WIFE OF
GANDHI
CHARAN, NIZ

LAKSHMIKANTA
MANNA WIFE OF
GADADHAR, NIZ

MAYA DAS WIFE
OF KESHTO, NIZ

JAYDEB MANNA
SON OF
GADADHAR, NIZ

KEYA RAI WIFE
OF RUPCHAND,
NIZ

JABA MANNA
WIFE OF RAGHU
NATH, NIZ

LAKSHMIKANTA
MANNA SON OF
GADAOHAR, NIZ

JAYDEB MANNA
SON OF
GADADHAR, NIZ

HRITUPORNA
DAS WIFE OF
AMIT KUMAR,
NIZ

SABITRI MANNA
WIFE OF SANAT,
NIZ

SOUTH-
EAST
CORNER

PVT

VASTU

0.010 | 0.0040

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

DIPANKAR
MANNA SON OF
BHUBANCHAND
RA, NIZ

SUKHENDU
MANNA SON OF
BHUBANCHAND
RA, NIZ

10

WESTERN

PVT

SHUNA

0.140 | 0.0567

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

12

FULL

PVT

SHUNA

0.010 | 0.0040

KAMAL KRISHNA
MANNA SON OF
KALIPADA, NIZ

SUBAL
CHANDRA
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SL
NO

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE HECT
ARE

OWNER

MANNA SON OF
KALI PADA, NIZ

13

WESTERN

PVT

SHUNA

0.045 | 0.0182

KANAILAL KOLE
SON OF DINA
NATH, NIZ

TARAK
CHANDAR KOLE
SON OF DINA
NATH, NIZ

14

FULL

PVT

DOBA

0.060 | 0.0243

KRISHNA
CHANDRA DAS
SON OF
ASHUTOSH, NIZ

15

EASTERN

PVT

DOBA

0.080 | 0.0324

KAMAL KRISHNA
MANNA SON OF
KALIPADA, NIZ

SUFAL CHANDRA
MANNA SON OF
KALIPADA, NIZ

16

SOUTHERN

PVT

SHUNA

0.145 | 0.0587

KRISHNA
CHANDRA DAS
SON OF
ASHUTOSH, NIZ

18

SOUTHERN

PVT

DOBA

0.045 | 0.0182

ISHA BALA MAL
WIFE OF PARESH,
NIZ

JAY DEB
DESHMUKH SON
OF
BATAKRISHNA,
NIZ

PURNA
CHANDRA
DESHMUKH SON
OF PABAN, NIZ

PUSHPA BALA
DESHMUKH WIFE
OF SADHAN, NIZ

PRABHAT
DESHMUKH SON
OF SADHAN NIZ

PARBATI
CHARAN
DESHMUKH
DAUGHTER OF
BATAKRISHNA,
NIZ

SUDEB
DESHMUKH SON
OF
BATAKRISHNA,
NIZ

SUBALA BALA
DESHMUKH WIFE
OF
BATAKRISHNA,
NIZ

NORTHERN

PVT

DOBA

0.045 | 0.0182

TROLOKESHI
DASI WIFE OF
TUSHTO

CHARAN, NIZ

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

NIMAI CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

PASHUPATI
MANNA SON OF
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SL
NO

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE HECT
ARE

OWNER

TUSHTO
CHARAN, NIZ

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

BHUBAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

20

WESTERN

PVT

SHUNA

0.095 | 0.0384

ASHTO BALA
PATRA
DAUGHTER OF
KASHINATH,
NIZ

ANGUR BALA
DESHMUKH WIFE
OF KRISHNA
CHANDRA , NIZ

UMA BALA MAL
WIFE OF PARESH
CHANDRA , NIZ

JAYDEB
DESHMUKH SON
OF
BATAKRISHNA ,
NIZ

PUSHPA BALA
DESHMUKH WIFE
OF SADHAN,, NIZ

PRABHAT
DESHMUKH SON
OF SADHAN, NIZ

PARBATI
CHARAN
DESHMUKH
DAUGHTER OF
BATAKRISHNA,
NIZ

MAYA RAN
PATRA WIFE OF
NILU CHARAN,
NIZ

YASHODA
AROSH WIFE OF
HARIPADA, NIZ

RASMONI BAG
WIFE OF PANCHU
CHARAN, NIZ

SHANTI BALA
DESHMUKH WIFE
OF KASHI NATH,
NIZ

SUDEB
DESHMUKH SON
OF
BATAKRISHNA,
NIZ

SUBALA BALA
DESHMUKH WIFE
OF BATAKRISH
NA, NIZ

25

NORTH-
WEST
CORNER

PVT

SHUNA

0.045 | 0.0182

NIDHAN
CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

NIMAI CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ
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SL
NO

PS

MOUZA WITH J.L.
NO.

PLOT

SPECIFIC
PORTION

TYPE
OF
LAND

NATUR
E OF
LAND

ACQUIRED
AREA

ACRE HECT
ARE

OWNER

BIBHUTI MANNA
SON OF TUSHTO
CHARAN, NIZ

NIMAI CHANDRA
MANNA SON OF
TUSHTO
CHARAN, NIZ

DIPANKAR
MANNA SON OF
BHUBAN, NIZ

SUKHENDU
MANNA SON OF
BHUBAN, NIZ

GOUTAM
MANNA SON OF
BHUBAN
MOHAN, NIZ

GOUTAM
MANNA SON OF
BHUBAN, NIZ

SUKHENDU
MANNA SON OF
BHUBANMOHAN,
NIZ

DIPANKAR
MANNA SON OF
BHUBAN MOHAN
I\112

27

SOUTH-
EAST
CORNER

PVT

SHUNA

0.230 | 0.0931

ISHA BALA MAL
WIFE OF PARESH,
NIZ

PUSHPA BALA
DESHMUKH WIFE
OF SADHAN, NIZ

PRABHAT
DESHMUKH SON
OF SADHAN N|Z

PARBATI
CHARAN
DESHMUKH
DAUGHTER OF
BATAKRISHNA
NIZ

MAYA RANI
PATRA WIFE OF
NILU CHARAN
NIZ

SUDEB
DESHMUKH SON
OF
BATAKRISHNA,
NIZ

SUBALA BALA
DESHMUKH WIFE
OF
BATAKRISHNA,
NIZ

SAMPA MANNA
WIFE OF
DIPANKAR, NIZ

28

NORTH-
WEST
CORNER

PVT

SHUNA

0.010 | 0.0040

ASHTO BALA
PATRA WIFE OF
KASHI NATH, NIZ

ANGUR BALA
DESHMUKH WIFE
OF KRISHNA
CHANDRA, NIZ

UMA BALA MAL
WIFE OF PARESH
CHANDRA, NIZ

PUSHPA BALA
DESHMUKH WIFE
OF SADHAN, NIZ
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PRABHAT
DESHMUKH SON
OF SADHAN, NIZ

PARBATI
CHARAN
DESHMUKH
DAUGHTER OF
BATAKRISHNA,
NIZ

MAYA RANI
PATRA WIFE OF
NILU CHARAN,
NIZ

YSHODA AROSH
WIFE OF
HARIPADA, NIZ

RASMONIBAG'
WIFE OF PANCHU
CHARAN, NIZ

SHANTI BALA
DESHMUKH WIFE
OF KASHI NATH,
NIZ

SUDEB
DESHMUKH SON
OF
BATAKRISHNA,
NIZ

SUBALA BALA
DESHMUKH WIFE
OF
BATAKRISHNA,
NIZ

DIPANKAR
MANNA SON OF
BHUBAN
MOHAN, NIZ

36

NORTHERN

PVT

SHALI

0.090 | 0.0364

PRANAB KUNIAR
DAS SON OF
SUDHIRCHANDR
A, NIZ

DILIP KUMAR
MANNA SON OF
NIMAI CHANDRA
NIJ

MOUMITA DAS
WIFE OF
SHUBHASHIS,
NIZ

BISHWAIJIT
MANNA SON OF
NIDHAN, NIZ

PRANAB KUMAR
DAS SON OF
SUDHIRCHANDR
A, NIZ

ABHIIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

MAHUA DEY
WIFE OF
SITANATH, NIZ

MAHUA DEY
WIFE OF
SITANATH, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ
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ABHIIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

37

NORTHERN

PVT

SHALI

0.035 | 0.0142

KANAI LAL KOLE
SON OF DINA
NATH, NIZ

TARAK
CHANDAR KOLE
SON OF DINA
NATH, NIZ

248

SOUTH-
EAST
CORNER

PVT

SHUNA

0.035 | 0.0142

PRANAB KUMAR
DAS SON OF
S\IDHIRCHANDR
A,NIZ

PRANAB KUMAR
DAS SON OF
SUDHIRCH
ANDRA, NIZ

ABHIIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

MAHUA DEY
WIFE OF
SITANATH NIS

MAHUA DEY
WIFE OF SITA
NATH, NIZ

SHARMILA SEN
DAS WIFE OF
PRA SHANT, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHAN T, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

ABHIIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

254

SOUTHERN

PVT

SHUNA

0.115 | 0.0465

SHAMBHU NATH
BAG SON OF
ANATH NATH,
NIZ

RABINDRA NATH
BAG SON OF
ANATH NATH,
NIZ

255

MIDDLE

PVT

SHUNA

0.140 | 0.0567

MANAS RANJAN
DAS SONOF
TARAKNATH NIZ

CHITTARANJAN
DAS SON OF
TARAKNATH, NIZ

256

MIDDLE

PVT

SHUNA

0.160 | 0.0648

PRODYUT
KUMAR DAS SON
OF BHOLA NATH,
NIZ

BIDYUT KUMAR
DAS SON OF
BHOLA NATH,
NIZ

259

SOUTHERN

GOVT.

PVT

SHALI

0.030 | 0.0121

COLLECTOR SON
OF GOVT. OF WB,
NIZ

MINA MAJHI
WIFE OF LATE
MADHAB, NIZ

260

MIDDLE

PVT

SHUNA

0.140 | 0.0567

MOUMITA DAS
WIFE OF
SHUBHASHIS,
NIZ

261

NORTHERN

PVT

SHUNA

0.095 | 0.0384

GOUTAM BHUIN
SON OF
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SUDHIRCHANDR
A,NIZ

SUDHIR
CHANDRA BHUIN
SON
OFJIBANKRISHN
A,NIZ

SAMARENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

DEBENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

ANINDITA DAS
WIFE
OFSUSHANTA
KUMAR DAS, NIZ

APORAIJITA DAS
WIFE OF PRADIP
HAJRA, NIZ

262

NORTHERN

PVT

SHUNA

0.025 | 0.0101

PRANAB KUMAR
DAS SON OF
SUDHIRCHANDR
A,NIZ

PRANAB KUMAR
DAS SON
OFSUDHIRCHAN
DRA, NIZ

ABHIIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

MAHUA DEY
WIFE OF
SITANATH, NIZ

MAHUA DEY
WIFE OF
SITANATH, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

ABHIJIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

263

NORTHERN

PVT

SHUNA

0.100 | 0.0405

PRANAB KUMAR
DAS SON OF
SUDHIRCHANDR
A, NIZ

PRANAB KUMAR
DAS SON OF
SUDHIR
CHANDRA, NIZ

ABHIJIT KUMAR
DAS SONOF AJIT
KUMAR, NIZ

MAHUA DEY
WIFE OF
SITANATH, NIZ

MAHUA DEY
WIFE OF
SITANATH NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ
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SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

SHARMILA SEN
DAS WIFE OF
PRASHANT, NIZ

ABHIJIT KUMAR
DAS SON OF AJIT
KUMAR, NIZ

264

NORTHERN

PVT

SHUNA

0.025 | 0.0101

SAMARENDRA
NATH DAS
SONOF RAGHU
NATH, NIZ

AMARENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

DEBENDRA
NATH DAS
SONOF RAGHU
NATH, NIZ

RABINDRA NATH
BAG SONOF
RAGHU NATH,
NIZ

JATIN GHOSH
SON OF GOBINDO
CHANDRA, NIZ

SUDIP KUMAR
CHAKRABORTY
SON OF
BASUDEB, NIZ

LAKSHMI
NARAYAN RAI
SON OF
DEBENDRA
NATH, NIZ

265

MIDDLE

PVT

SHALI

0.145 | 0.0587

AMARENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

DEBENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

RABINDRA NATH
BAG SON OF
RAGH U NATH,
NIZ

SAMARENDRA
NATH DAS SON
OF RAGHU NATH,
NIZ

JATIN GHOSH
SON OF GOBINDO
CHANDRA, NIZ

SUDIP KUMAR
CHAKRABORTY
SON OF BASUDE
B

PARTHA BERA
SON OF MOHAN
LAL, NIZ

MALLIKA BERA
WIFE OF
PARTHA, NIZ

SANKA ADAK
WIFE OF DILIP,
NIZ

PRIYANKA BAG
WIFE OF
AMARENDRANA
TH, NIZ
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LAKSHMI
NARAYAN RAI
SON OF
DEBENDRA
NATH, NIZ

DEBIJIT
CHATTERJEE
SON OF
SOMNATH, NIZ

SWETA GHOSH
WIFE OF
ABHRANIL, NIZ

GOUR CHANDRA
ADAK SON OF
ITANGALI
CHARAN, NIZ

266

NORTHERN

PVT

SHUNA

0.020 | 0.0081

BIMAL KUMAR
DEY SON OF
KALIPADA, NIZ

KOUSTABH DEY
SON OF BIMAL,
NIZ

267

SOUTHERN

PVT

SHALI

0.070 | 0.0283

LAKSHMI RANI
DASI WIFE OF
SHIB CHANDRA,
NIZ

NATUNBALA
DASI WIFE OF
KANAILAL, NIZ

MADHAB DAS
SON OF KANAI
LAL, NIZ

PUSHPA MALLIK
WIFE OF
GOSHTHOKANTA
, NIZ

GOSHTHOKANTA
MALLIK SON OF
HARIPADA, NIZ

268

MIDDLE

PVT

SHUNA

0.150 | 0.0607

BIBHUTI
BHUSAN
KHAMARU SON
OF DURYADHAN,
NIZ

BANGHSHI
BADAN KHAMRU
SON OF
DURYADHAN
N12

MADAN MOHAN
KHAMRU SON OF
DURYADHAN,
NIZ

JALADHAR
KHAMRU SON OF
DU RYADHAN,
NIZ

269

SOUTHERN

PVT

SHUNA

0.130 | 0.0526

ALOK KUMAR
DAS SON OF
DULAL
CHANDRA, NIZ

KANAI LAL DAS
SON OF AKRUR
CHANDRA, NIZ

GOPAL
CHANDRA DAS
SON OF
DULALCHANDRA
, NIZ

BAIDYANATH
DAS SON OF
AKRUR
CHANDRA, NIZ
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SUNIL CHANDRA
DAS SONOF
DULAL
CHANDRA, NIZ

SUNILORANG
SON OF
MONGRU, NIZ

MOHAN ORANG
SON OF
MONGRU, NIZ

SHUBHENDU
BIKASH DEY
SONOF
SHIBNARAYAN,
NIZ

AMALESH DAS
SON OFASHOK
NIZ

SHANTANU
DASH SON OF
NIMAI
CHANDRA, NIZ

RAILWAY
MINISTRY SON
OF GOVT. OF
INDIA, NIZ

281 MIDDLE PVT PATH 0.050 0.0202 | DISTRICT BOARD
SON OF GOVT. OF
WB, NIZ

270 SOUTH- PVT SHUNA 0.055 | 0.0223 | KRISHNA
WEST CHANDRA DAS
CORNER SON OF ASH
UTOSH, NIZ

341 MIDDLE PVT VASTU 0.115 | 0.0465 | SUNIL MANNA
SON OF
PANCHKARI, NIZ

[F. No. W(3)420/1/DFC/ VOL.III]
VIKRAM GUPTA, Principal Chief Engineer
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